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(b) The Union Public Service Commission 
is a body established under Art. 315 to Art, 
323 of the Constitution. Art. 323(1) provides 
that it shall be the duty of the Commission to 
present annually to the President a report as to 
the work done by the Commission, and a copy 
of the report together with a memorandum 
explaining, where the advice of the 
Commission was not accepted the reasons for 
such non-acceptance has to be laid before each 
House of the Parliament. As such, there is no 
need for a separate Parliamentary Committee 
for public appointments. 

Opinion of Ex-Chief Justice on enacting a 
special law to try Mrs. Indira Gandhi 

+1602. SHRI VITHAL GADGIL: Will the 
Minister of HOME AFFAIRS be pleased to 
state: 

(a) whether Government's atten 
tion has been drawn to an article 
which appeared in the Indian Express 
dated the 3rd January, 1979 in which 
it is stated that according to the Law 
Minister, Ex-Chief Justice J. C. Shah, 
Justice H. R. Khanna and Shri V. M. 
Tarkunde were against enacting a 
special law to try Mrs. Indira Gandhi; 
and 

(b) if so, what is Government's re 
action thereto? 

THE MINISTER OF STATE IN 
MINISTRY OF HOME AFFAIRS (SHRI S. 
D. PATIL): (a) Government have seen the 
article 'Subotage' of Shah Commission' by 
Shri Kuldio Nayar in the Indian Express 
dated" 3rd January, 1979 (Delhi Edition). No 
such statement occurs in that article 'nor have 
Government seen such a statement in in any 
other article in the Indian Express of that date. 

(b)  Does not arise. 

†Previously Unstarred Question 951 
Transferred from the 5th March, 1979. 

Keraia Casual,    Temporary and Badli 
Workers' (Wages) Bill, 1977 

$1603. SHRI S. KUMARAN; Will the 
Minister of HOME AFFAIRS be pleased to 
state: 

(a) whether Government have taken any 
decision on the Keraia Casual, Temporary 
and Badli Workers' (Wages)  Bill, 1977; and 

(b) if so, what are the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI S. 
D. PATIL): (a) No, Sir. Consultation is being 
done with the Government of Kerala on the 
subject. 

(b)  Does not arise. 

PAPERS  LAID  ON THE TABLE 
The Imported Cement Control  (Sixtl 

Amendment)  Order, 1978 
THE MINISTER OF INDUSTR" (SHRI 

GEORGE FERNANDES): Si] I beg to lay 
on the Table, under suk section (6) of 
section 3 ol the Essen tial Commoditiss Act, 
1955, a copy (J English and Hindi) of the 
Ministry c Industry (Department of Industrie 
Development), Notification S.O. N 749(E), 
dated the 30th Decembe 1978, publishing 
the Imported Cemei Control (Sixth 
Amendment) Order 1978. [Placed in 
Library. See No. IS. 4118/79.] 

Report and Accounts (1977-78) of t1 

Hindustan Ph°to Films manufacturii 
Company  Limited,  ludunagar   (Oot 

camund)   and  related   papers 
THE MINISTER OF STATE IN THE 

MINISTRY OF INDUSTRY (KUMA ABHA 
MAITI):    Sir, I beg to lay the Table: 

I. A copy each (in English a Hindi) of 
the following paps under sub-section 
(1) of section 61 of the Companies Act, 
1956:— 

(i)   Seventeenth Annual Rep and  
Accounts of the     Hindus 

†Previously Unstarred Question 1 
Transferred from the 9th March, 1! 
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Photo Films Manufacturing Company 
Limited, Indunagar (Octa-camund), for 
the year 1977-78, together with the 
Auditors' Report on the Accounts and the 
comments of the Comptroller and 
Auditor General of India thereon. 

(ii)   Review by Government on the 
working of the Company. 
II. Statement (in English and Hindi) 

giving reasons for the delay in layi'ng the 
Report mentioned at, (I) above. [Placed in 
Library. See and II]. 
I. Report and Accounts  (1977-78)    of 

the Jute Manufactures Development 
Council and related papers. 

II. Certified Annual Accounts (1977-78) 
of the Coir Board, Ernakulam and 

related papers. 

[Placed in Library.    See    No. LT-
4125/79]. 

REPORT  OF  THE   COMMITTEE  ON 
PUBLIC  UNDERTAKINGS 

SHRI S. W. DHABE (Maharashtra): Sir, I 
beg to lay on the Table a copy of the 
Seventeenth Report of Ihe Committee on 
Public Undertakings (1978-79) on Action 
Takn by Government on the 
recommendations contained in the Fourth 
Report of the Committee on Public 
Undertakings (Sixth Lok Sabha) on 
Extraordinarily High Expenditure on 
Publicity by Public Undertakings. 

REFERENCE TO    THE    REPORTED 
SHORTAGE    OF    KEROSENE    AND 

COOKING  GAS 

 

 

Cooking Gas 

[Placed  in  Library.     See  No.   LT-
1124/79]. 
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MOTION FOR ELECTION   TO    T1IE 
JOINT COMMITTEE OF THE HOUSES ON 

THE SCHEDULED CASTES AND 
SCHEDULED       TRIBES       ORDERS 

(AMENDMENT) BILL, 1978. 
THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 
DHANIK LAL MANDAL): Sir, I beg to 
move: 

"That this House concurs in the 
recommendation of the Lok Sabha that the 
Rajya Sabha do appoint a Member of the 
Rajya Sabha to the Joint Committee of the 
Houses on the Scheduled Castes and 
Scheduled Tribes Orders (Amendment) Bill, 
1978, in the vacancy caused by the 
resignation of Shri Jagbir Singh, and resolves 
that Shri Bhairab Chandra Mahanti, Member, 
Rajya Sabha, be appointed to the said Joint 
Committee to fill the vacancy." The question 
was put and the motion was adopted. 

THE BUDGET (GENERAL) 1979-80— 
contd. (General Discussion) 

SHRI N. K. P. SALVE (Maharashtra): Mr. 
Chairman, Sir, soon after the Finance 
Minister assumed charge of the Finance 
Ministry, he convened a meeting of th 
Consultative Committee. 
[Mr. Deputy Chairman in the Chair]. In the 
meeting while welcoming him, I had stated 
that after a long time, we had a Finance 
Minister who had the requisite political 
weight and the political stature to take hard 
decisions even if such decisions were 
politically inexpedient and po'itically unwise 
and he would take those decisions ruthlessly, 
provided such decisions would monitor the 
fiscal and monetary policies for an 
accelerated economic growth of the country, 
coupled with considerations of social justice. 

Sir, there were two parts of tlie statement. 
The first one was that he was capable of 
taking decisions whicl are politically unwise 
and inexpedi°nt So far as that part is 
concerned, i has come true, almost with a 
prophe 
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tic fervor, but there was the second part in 
which I had expressed the hopes, the 
expectations of the nation, when I stated that a 
person like hirn would be able to take 
measures, take pragmatic and bold steps that 
would intensify the struggle for the emanci-
pation from the economic conditions of the 
under-privileged, the less privileged, the ill-
fed, the less nourished and the 40 per cent 
populace which is miserably dragging its life 
at the poverty line. The hopes, the expec-
tations and aspirations of these people have 
not only been trampled upon, but these budget 
proposals have blown the hopes to absolute 
smithereens. It is a very regrettable 
phenomenon. In one of the longest speeches 
ever delivered in the Lok Sabha connected 
with the Budget, containing 147 paras, the 
Finance Minister made out his own 
calculations. He rackoned the receipts in a 
figure of Rs. 16,551 crores and the 
expenditure of Rs. 18,526. Now at the current 
level of taxation the receipts are worked out at 
Rs. 16,551 crores, working out a deficit of R*. 
1975 crores. Then he proceeded to say that he 
cannot leave this deficit uncovered. There 
have to be certain taxation and the country 
must bear with him. But it is stated in his 
Budget Speech that the taxation proposals 
must serve and subserve three objectives and 
he enumerated the three objectives. First one 
is, eradication of disparities, the other is, aug-
menting the production and avoiding of waste 
and the third is eliminating unemployment 
and under-employment. 

So far as these three objectives are 
concerned, purely as a matter of economic 
philosophy these objectives are absolutely 
and clearly outside the pale of any 
controversy, whatsoever. In fact, 1 beg to 
submit that as a proposition of Budget 
theology any developing country would adopt 
thcss )bjectives and whichever countries iave 
sincerely sought to achieve these )bjectives 
have not merely achieved 1 miracle of 
economic growth but iave been able to make 
the lives of 

their people happy. But if one were to 
juxtapose these objectives in relation to the 
actual budget proposals and criticially collate 
the two, one would find—with all respect to 
the Finance Minister, unfortunately he is not 
here, on a personal level l have a high regard 
for him because he is a man of some 
integrity—that this gentleman has been taken 
for a terrible ride by the bureaucrats. He has 
not been able to understand them. He is com-
pletely new to the task and he has been taken 
for a ride for the objectives, and the proposals 
do not make any sense whatsoever. In fact, the 
taxation proposals, y/ithout any doubt, are 
wholly counter-productive to these three 
objectives. Sir, eradication of disparities 
necessarily involves strenuous efforts of 
upliftment, economic upliftment, of those 
people who are at the lowest rung of the 
ladder, at the cost of those who are at the 
highest rung of the ladder. You cannot think 
of eradication or reduction of disparities by 
thinking of upliftment of some at the lowest 
rung at the cost of others who are at the same 
rung of the ladder. This is something which is 
not known in any scheme or concept of 
reduction or eradication of disparities. 

Firstly, I dispute the contention that there is 
any effort at eradication or reduction of 
disparities, but certainly, there is one 
undisputable facet of this budget. The poor 
are being crushed and crushed ruthlessly and 
mercilessly. People who are at the lower 
middle class constitute the poor. The people 
in the small towns, in the rural areas belong to 
this class and constitute the poor 

SHRI ARVIND GANESH KULKARNI 
(Maharashtra); I have oni? request to make. I 
am not insisting on this because ultimately the 
Government is a government. When persons 
like Mr. Salve is speaking, at least courtesy 
demands that the Deputy Prime Minister and 
Finance Minister should be present. I am 
seeing this for the last three days. When senior 
members of our Party are    speaking 
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from the Opposition side, he is not present. 
So, Sir, I v/ould only request you that his 
presence should be ensured because when a 
Member with his knowledge in taxation who 
is an expert, in speaking, there is nobody 
present. I do not dispute the seniority or the 
claim of my hon'ble colleague. I do not know 
his name, but he is a Minister of Finance. That 
much I know. I don't know that is why I am 
saying that I don't know his name 

SHRI M. R. KRISHNA (Andhra Pradesh): 
You should know tha names of the Minister 
at least 

SHRI ARVIND GANESH KULKARNI: 
Not necessary. I never gc to anybody's house. 
Why should I know who is who? But when a 
senior Member like Mr. Salve is speaking, at 
least somebody should be there. 

(Interruptions) 

SHRI ARVIND GANESH KULKARNI: 
Day before yesterday in the Lok Sabha also, 

Mr. Subrama-niam, ex-Finance Minister 
spoke; Mr. Venkataraman spoke from their 
Party. The Deputy Prime Minister and 
Finance Minister was not present there.   This 
is ridiculous. 

SHRI SUNDER SINGH BHANDARI 
(Uttar Pradesh H: Don't bother about the other 
House. 

SHRI ARVIND GANESH KULKARNI: 
Mr. Bhandari, this is a courtesy and 
convention. 

SHRI SUNDER SINGH BHANDARI: I 
accept that. But the Minister of State is here. 

SHRI ARVIND GANESH KULKARNI: 
Parliament is not a factory having double 
shift here one manager is supervising both the 
shifts. This is not a factory; this is a 
Parliament of people's representatives who 
desire to project their views. 

SHRI N. K. P. SALVE: I am grateful for 
the kind words which my friend has spoken 
about me. But I am a humble servant of the 
House. Sir, there is a certain courtesy which 
the Minister shows to the House as such. We 
are going to raise certain questions of cardinal 
importance and if they think that this debate is 
a plenty of verbiage and non-sense and they 
can merrily take decisions which they think 
are proper according to their thinking, then it 
is a different story. But if they are going to at-
tach some importance to the debate in this 
House, or the other House, courtesy demands 
that the person who is responsible for making 
these devastating proposals in the budget 
should be present. Sir, no budget has created 
such a furore and such an amount of 
controversy as this Budget has done. It has 
trampled upon the rights of the poor through-
out the country. And imagine the way they are 
treating us, glibly talking with a self-
slaughtering complacency about themselves. 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI PURUSHOTTAM 
KAUSHIK): Sir, On behalf of the 
Government, I can assure the hon. Members 
that we do not take non-serious of any of the 
Members; more so the senior Members of this 
House. But it might be that the Deputy Prime 
Minister and Finance Minister is busy in the 
other House. 

(Interruptions) 
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SHRI ARVIND GANESH KULKARNI: 
Would you take a bow ... 

MR. DEPUTY CHAIRMAN: Order 
please. Please don't raise such matters. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
ZULFIQUARULLAH): It is not my fault if 
people don't know me. 

SHRI PURUSHOTTAM KAUSHIK: 
Whatever the hon. Members are saying, we 
are taking down the points and these would 
be duly replied to when the Deputy Prime 
Minister replies to the debate on the Budget 

SHRI N. K. P. SALVE: Sir, it is not a 
question of an individual being senior or 
junior. Please completely disabuse your mind 
of that. All I am submitting is that if the 
debate in the House is to be taken seriously, 
purely sending in reports and getting him to 
reply is not the best way; something better can 
be done. And if this is the best, I would have 
nothing to say in the matter. But, Sir, kindly 
don't add this time to the time given to me 
because I am already short of time. 

Sir, I was on the question of upliftment and 
eradication of disparities. It is a very strange 
manner in which the Finance Minister b 
endeavouring to eradicate dsparities by trying 
to keep the poor people under the illusion that 
he is eradicating disparities and under the 
absolute illusion that he is giving relief to 
some other poor. In fact, the reality is to the 
absolute contrary. Sir, *.here was a study 
conducted by certain government agencies on 
human nutrition. The facts which have been 
revealed in that study will shock the human 
conscience. A brilliant economist has 
analysed those facts from his point pf view to 
determine what are the basic causes which 
have gone to such lamentable disconcerting 
conditions which prevail or which engulf 
those people who are living near the poverty 
line.   This is what he has to say. 

This is not a politician writing but an eminent 
economist.   I quote, Sir.— 

"Our per capita human consumption of 
cereals at about 400 gms. per day is not only 
low, but it is lower in relation even to some of 
our neighbouring countries (Pakistan 496, 
Burma 419, Egypt 565, Republic of Korea 
572 etc.) Worse still far from increasing, it 
has declined from the level of 419 gms. in 
1965. Again the C.S.O.'s quick estimates of 
national income for 1977-*78, also recently 
released, show that in relation to 1970-71, the 
average per capita consumption expenditure 
in real terms has in most ye^rs, stagnated at 
lower levels. 

Therefore, the inadequately appreciated 
truth about the massive buffer stocks of wheat 
and rice is three-fold. First, the stocks are 
mounting up but people remain i]l-fed 
because they do not have the requisite 
purchasing power to buy the very basic 
commodities of consumption. Secondly, even 
after offering a high subsidy of 26.5 per cent 
on the bare economic cost (without any 
allowance for profit), people cannot afford to 
buy food. Finally the cereal consumption has 
actually gone down, for the masses below the 
poverty line, the decline in consumption, 
from the already low levels must have been 
even more sharp than the average. All of 
which goes to emphasise that we have not yet 
been able to make a dent in the root cause of 
our economic predicament viz., the increasing 
unemployment, and declining purchasing 
power, perpetuated by inadequate economic 
growth." 

This, Sir, is the malaise which goes to the 
root of these disparities, the malaise of 
inadequate economic growth wheh is only 3.5 
per cent. 

Sir, as against 7 per cent odd last year, the 
economic growth is only 3.5 per cent this 
year odd. There is depletion in the real 
purchasing power of  the  Rupee.    There  is    
unemploy- 
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ment and  under-employment. And what has 
been done to improve these conditions? What 
has been done to bring about accelerated 
growth of the economy so that larger 
purchasing power comes into the hands of 
those who cannot afford to themselves 400 
grammes of cereal in a day? And these are 
not the only problems which the economy 
faces in the country. 

There is great talk of satisfactory state of 
economy. The glib talk of satisfactory state of 
economy is not only a hogwash, it is self-
slaughtering complacency. You have only to 
face the economic problems and realise and 
appreciate what they are for the people living 
at the poverty line. Then you will not be so 
complacent, so dangerously complacent about 
the satisfactory state of the economy. I seek a 
reply from the Finance Ministry. What about 
the lower rate of overall growth at only 3.5 
per cent? Please do not give us a hogwash of 
reasons. What are we to do? There is no 
growth so far as agriculture is concerned. So 
far as industry is concerned it is much better. 
And, therefore, overall growth is 3.5 per cent. 
Our charge against you is this that India never 
had it so good as it had during 1977-78 and 
1978-79. But it is a bunch of incompetent 
people managing the fiscal and monetary 
policies who have brought this havoc in the 
country irreparably damaging the economy of 
the coutry. I ask all of you: What is the reason 
for Ihe decline of the gross domestic savings 
which have decline to 22.4 per cent as against 
23.3 per cent of the gross domestic products. I 
am quoting these figures from the Economic 
Survey. What about the absence of growth in 
investments? Have you heard of a country 
achieving economic growth without there 
being growth in invest-emnt? Do you have the 
Jana Sangh diya or somet hing else to achieve 
a miracle that you will rub it and a gene will 
come and the country's economic growth will 
come about? Unless there is investment there 
is never going to be economic growth. There  
is  the  investment  of  7.4  per 

2175 LS—5, 

cent for augmenting the Plan, This 7.4 will be 
washed off, will be neutralised by the 
inflationary spiral which is on the anvil. 
There is far too much inflationary 
ammunition you have put in the Budget. 
When it explodes, the first people to be 
exploded will be from your own party. 

Sir, what about industrial unrest and 
indiscipline? You are not able to cope with 
and tackle these matters. Would not industrial 
production have been much higher if it was 
not for in-discpline and labour unrest which 
you have not been able to tackle? What about 
non-revival of the sick units and the 
increasing sickness in industry? What about 
the pernicious and deleterious decline in the 
exports? What are you doing for it? Every 
time there is a problem, you fall back upon 
the foreign exchange which has come to you 
for no fault of yours, for no work of yours.   
Through invisible 
exports those monies have come and you try 
to fall back upon the same. 

And what about the unsatisfactory power 
position? You have made some higher 
allocations. The figures are somewhere else-
^I do not want to get at them. "But the power 
position has been most satisfactory through-
out the country." Now a person will have to 
be an idiot—either congenital or of his own 
choice—if he were to feel that everything is 
all right now in the power supply position. 
The power supply position is dangerously 
unsatisfactory and nothing is sought to be 
done. 

Finally, what about the spurt in money 
supply? There is a 50 per cent growth in 
money supply and on top of this has come 
this Budget of yours which, I submit, is anti-
growth, pro-kulak, pro-super rich and, that is 
why, this Budget is entirely anti-Ipeople. 
PROF.   N.   G.   RANGA:       (Andhra 
Pradesh):   Not pro.kulak. (Interruptions) 

SHRI N. K. P. SALVE: I shall make my 
case. (Interruptions) I shall come to it and I 
shall explain how it is  pro-kulak.   Because,    
there    is    a 
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very powerful kulak lobby. I will' not be 
cowed down by any lobby. I shall explain, I 
shall give you the figures, I shall show you 
how it is pro-kulak. (Interruptions) I would 
not like to be interrupted. It is going to 
unleash an inflationary spiral which you will 
not be able to control. Kulaks are those who 
are surplus farmers. I have figures to show 
that 70 per cent of the cultivator^ are having 
less than one hectare of land. To them, ten 
paise of relief per bag of jrea is going to give 
no relief what-so ever. There should have 
been dif-.erential pricing for those 70 per cent 
of people. Studies have been conducted by the 
Reserve Bank and +hey have shown that four 
per cent of the people who have above eight 
teeters of land have devoured for themselves 
27.7 per cent of the credit facilities whereas 
people who have less than two hectares of 
land got only 14.5 per cent. I do not want to 
go into those figures and statistics but, for 
God's sake, bear with me. I snail satisfy you in 
the limited time I have at my disposal. But if 
anyone thinks that it is going to help the poor 
cultivator in the rural area, the unemployed in 
the rural area, tlie poor in the rural area, he is 
living in a fool's paradise. Absolutely there is 
going to be no relief to the poor. There is 
absolutely no silver lining for the poor. There 
is a silver lining, if at all, for the agriculturally 
surplus people. 

I want to make one thing clear. I was on the 
question of inflationary spiral. But Shri Ranga 
is my revered leader and I want to make one 
thing clear to him. I am not against "Larger 
money being diverted for development of rural 
and agricultural areas." In fact, only Rs. 57 
crores more have been given for the 
development of rural areas, which will again 
be neutralised. For agriculture and rural 
development, Rs. 1,811 crores have been 
earmarked as against    Rs.     1,754 crores last 
year. 

That  means  there  is  an  increase  ol Rs. 57 
crores only.   I submit that this increase of Rs. 
57 crores is niggardly. It is not going to help 
us at all.   The increase should have been of 
Rs. 200 crores  to  Rs.  300  crores.   Instead  
of giving these 349  crores  of  rupees to the  
surplus   farmers,   if   the   amount had been 
put in for agricultural development  and  rural  
development.       I would have been the first 
man to take my hat  off to the  Finance 
Minister. That is my grievance when I say this. 
How can we be against the farmers? How can 
.we    be  against  the    rural people?    They 
constitute India.    It is their growth,  there 
prosperity  which will be the prosperity of the 
country. But I put this question:    Is there any 
justification   for   these   349   crores   of 
rupees  being given by way of these four  
concessions  to  the  surplus   farmers instead 
of being put in for    a development 
programme for the rural agricultural sector?    
Would the latter not have been more sensible?   
Becuase imagine,    without this growth,    how 
would you bring in more purchasing power in 
the hands of the people who are on the lower 
rungs of the ladder? If you do not really bring 
more purchasing power in  the hands   of these 
people, the agricultural    commodities will 
never be able to get the prices which   yoU  
want   them   to   get   pnd which are 
reasonable.   In fact, the lot of the 
agriculturists,  if seen  from  a long-term point 
of    view^ will never be  catered  to,  will  
never be  served by relief for conspicuous 
consumption of   surplus   farmers.    In   fact,   
if   you give this  money to the surplus  far-
mers it     will  go  in for    conspicous 
consumption in the rural areas. That is not 
going to help the growth of the rural areas.  
That is my     grievance, Divert   Rs.   500 
.crores   more,   if   you want    to  the  rural  
areas,    the  agricultural areas.   But you are 
not going to do that because it is not your 
class.   You want to give it to a certain set of 
people.   This is what you have  done.   And   
at   whose   cost?   I shall be coming to that a 
little later. It is going to unleash an inflationary 
spiral which you will not be able to 
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control. You seem to be feeling with a 
dangerous complacency that with the highest 
ever buffer stock of foodgrains and happy 
and comfortable position in foreign exchange 
you will be able to control the inflationary 
spiral. 

Sir, there are three wise men who have said 
that the Budget is not inflationary. One of 
them is the Finance Secretary, Shri 
Ramachandran. The second is the Economic 
Affairs Secretary, Shri Manmohan Singh. 
And the third is Shri Raj Narain. Now, so far 
ess Shri IRati Na.rain's economic predictions 
are concerned, they may not be right, but he is 
not unpredicL able with his economic 
predictions which are well aligned to his 
political alignments for the time being. There-
fore, we understand whatever he says about 
the inflationary spiral. But what about these 
two charlies, the two Secretaries? Th? iwo 
Secretaries have acted like the typical 
bureaucrats trained in the tradition of 
legendary British administration of the 
colonies, where intellectual natives in high 
Government posts were supposed to stand by 
the British Raj with every conceivable means 
of intellectual dishonesty masquerading it ag 
superior knowledge and highest patriotism. 
These two Secretaries say that the price rise 
will not be beyond one per cent. I put this 
challenge to you. If it is proved wrong and the 
prices are up by over 5 per cent, will you tell 
them that they will be chucked out, kicked out 
of their jobs, if their wives have not already 
pulled them up for what they have done to the 
economy? If they are honest officers, their 
wives must have already threatened to turn 
them out of their houses. Mrs. Salve lost her 
temper on me when the Budget was 
announced. I said: What can I do? I am not in 
the Janata Party. If they are not already in this 
condition, are you willing to take up this 
challenge? Whom are you taking for a ride? 

Sir, my submission is that this is very unfair. 
What the Secretaries say is that depending on 
the buffer stocks and the foreign exchange 
reserves, they are going to control inflation. 
But I ask you: What about the levies which 
are going to bring about a cost push? 

Will it not lead to higher wages? And what 
about the spurt in money supply without 
there being growth in real terms which may 
not be able to absorb the spurt in money 
supply. There is a continuous spurt in money 
supply. As a result of it, will it not lead to, 
what has been picturesquely described by the 
economists, a wage-price spiral? It will lead 
to, what another eminent economist has stat-
ed in his inimitable style, an inflationary 
spiral which is a matter of arithmetic purely. 
This is what he says, Sir: 

"The final increase in the prices of 
manufactured consumer goods would be 
nine per cent, in the cost of living of the 
working class iour per cent and of the 
middle income group five per cent. This is 
simple arithmetic." 

The Secretaries have their own weightage. 
They have their own method of computation 
of pirice index. And to be able to please the 
Finance Minister the two Secretaries are say-
ing that the spiral is going to be less than 1 
per cent. They have to go and buy things in 
the market today and realise that a person 
who is drawing Rs. 500 has to bear the price 
rise of over 22 per cent. They are cursing you 
right, left and centre. But I will submit, Sir, 
this is what is inevitable for all the consumers 
all over the country. 
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I shall come to the question of some of the 
taxes that have been levied. Sir there has heen 
an increase in taxes on the transport industry. 
On mopeds, scooters, motor cycles, three 
wheelers, cars and commercial vehicles. Taxes 
on these have increased and it has been said 
that these are items of luxury use, that these 
are items which are used by the rich and the 
affluent and that, therefore, this increase is 
justified. Sir, may I submit with the utmost 
humility that the whole approach that these 
are luxury goods and are used only by the 
well-to-do persons for wasteful purposes is a 
hopelessly antiquated notion and the whole 
approach is ante-diluvian? Do they understand 
that for accelerated growth one of the prime 
and most important industry, one of the prime 
and impjart|nnt neec^ ,4s the highly developed 
transport. Without developing transport it is 
not possible to expect accelerated growth of 
economy in the country. Taxation of transport 
industry is entirely anti-growth. It is absurd to 
say that this is used by those people who are 
rich and that it is wasteful. Gone are the days 
when one could buy petrol and could just go 
for an evening drive. Nobody goes for even 
drive these days. 

Taxes have been increased on consumer 
items. They are petrol, kerosene, soap, 
detergents, biscuits and chocolates. Even 
baby foods in this Year of the Child, have not 
been spared by the Finance Minister. The 
babies have not been spared, the children 
have not been spared and the poor have not 
been spared. Therefore 1 call it anti-people. 

So far as petrol is concerned, do they 
appreciate and understand that over 70 per 
cent is debit and credit exercise? Whatever 
you increase is ultimately borne by you to the 
extent of 70 per cent. It is the Government 
agencies, the public sector undertakings  or  
several  Government functio- 

naries who use petrol, and it is the 
Government who pays nearly 70 to 75 per 
cent of the cost, and the remaining is only 25 
per cent. Kindly understand the 
disqrimination. I want to bring to your notice 
a little more carefully. Those who run their 
cars on expenditure account in the companies 
or on professional account, they are let on" 
very cheaply, because in any case 55 per cent 
or 60 per cent of the cost is borne by the 
exchequer on the expenditure account. You 
spend Rs. 10,000 on petrol. That does not 
matter. Fifty-five per cent of Rs. 5,500 or Rs. 
6,000 is the relief you get in taxation. That is 
the relief: you get by way of deduction from 
income for taxation. But a poor man, a man 
who wants to reach his children in these days 
of terrible position af law and order wherein 
you had the most gruesome of crimes of 
Sanjay and Geeta, wants to drop his children 
to school so that they may reach safely. These 
parents do not run their cars at the cost of the 
exchequer. It is these parents you have hit 
below the belt. It is these people, you call 
them ,rich. If they are honest employees, they 
can be anything but rich. Therefore, it is 
necessary that you should consider whether it 
is fair that you give all sorts of relief to only 
those who are rich, only those who are paying 
taxes in the high brackets; they are getting 
relief. To them it makes no difference, those 
wno are running it or the expenditure account 
either for profession or for business or who 
are running it fpr the benefit of the 
Government. To you, Mr. Minister, it is going 
to make no difference. You can have any 
amount of petrol for your cars. To you or to 
Mr. Kaushik it is going to make no difference. 
But ask somebody who is sitting in the 
Official Gallery what it means to him if he 
thinks of taking his children to the school. And 
taking children to the school, I submit, is no 
wasteful expense. This is no luxury and if this 
is what you are going to axe, you are not 
toeing sensible at all. My submission is, for 
petrol at least, will you agree to do 
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one thing? Give every owner of a car who ig 
not running it on expense account at least six 
or seven gallons by way of coupons or 
something on which he can buy cheap petrol. 
Why he should be made to bear so much 
burden, I am just unable to understand. And 
what about soap? Soap has also become a 
luxury item? I think this is denial of the basic 
dignity to human beings. It not only violates 
all the norms and canons of taxation, but it 
violates the very dignity which a human being 
is entitled to. Do you think the human beings 
are living like the flora and the fauna, like the 
vegetation and animals? Do you think 
because they do not use soap, human beings 
also must not use soap? After all, for 
imparting dignity to human life, a few things 
are necessary. Even if a man living on the 
poverty-line uses soap, does it become a 
luxury article? I ask you, if you have consci-
ence does it become a luxury item, even if it 
is used by a man living on the poverty-line 
just because the animals do not use it? This is 
most unconscionable. You have increased the 
levy on detergents, on baby food, on 
chocolates. And how much are you going to 
get out of it? What pittance are you going to 
get out of it? If nothing else, this 
unconscionable taxation  must be  completely  
scrapped. 

Then I come to the taxation under the 
residuary heading, item 68. Here it is an 
increase from 5 per cent to 8 per cent, to yield 
Rs. IOO crores additionally, without any 
cascading effect. It is said that because the 
duty paid at one point in manufacture is 
allow, ed by way of set-off when used as an 
input in another manufacture of exciseable 
goods, it does not have a cascading effect. 
Sir, the taxation under item 68 is the most 
unscrupulous taxation one can ever think of. 
Mr. C. Subramanian! introduced it stupidly to 
start with at 1 per cent when he was the 
Finance Minister of my party. I told him, 
"You are opening the flood-gate of a most 
pernicious and dangerous norm and method 
of taxation, and some   day"— 

I had warned him; I don't have a copy of that 
speech with me now— "if a weak 
Government comes into power and if it is 
managed by unprincipled and unscrupulous 
politicians it may raise tax under this item 
manifold". Sir, I never realised that what I 
said then would come true so soon. Abolish 
this taxation completely because it violates all 
the canons of taxation. This is a steamroller 
taxation without any regard to the nature of 
the item taxed, the section of the society 
taxed, the social cost of such tax. There is no 
basis to evaluate its impact. This is absolutely 
counter-productive. Therefore, I submit, the 
taxation under item 68 is wholly irrational and 
unwarranted. The taxation under this item, I 
submit, is nothing but sheer tyranny. It must 
come to an end some time ox the other. 

Sir, this is a Budget in which the poor have 
been ignored. The middle class has been 
crushed because the middle class is an 
insignificant fraction of the electorate. This is 
hardly the treatment they deserved. The 
middle class showed the greatest anxiety for 
voting the Janata into power. The Finance 
Minister may be justified in penalising them 
but in the process, the very basis and 
foundation of economic growth must not be 
ruined and jeopardised. He must not destroy 
the middle class for even if it is a small 
fraction of the electorate, I submit, it 
constitutes the very machinery for the 
development and growth of any country. It is 
an invaluable asset to the society. In the end I 
would submit in all humility that your party is 
tremulent and dithering under the weight of 
internecine, factional, infighting and tre-
cherous manoeuvres of power politics by 
unprincipled and unscruplu-ous politicians in 
your party who had pretended as the greatest 
paragons of virtue and Messiah of Parlia-
mentary democracy in the '77 General 
Elections. If you are anxious to kick out such 
a party and Morarji's Government, you could 
not have improv, ed on  your Budget.  Our 
concern    is 
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only that in the process you are making those 
at the poverty line pay an unbearable coat and 
damaging the economy of the country. 

Sir, I am grateful to you once again for 
this opportunity.   Thank you. 

SHRI ARVIND GANESH KULKARNI: 
Mr. Deputy Chairman, after an expert 
academician like my colleague, Mr. Salve, 
has spoken, an expert on taxation, for a 
common man like me who has got an agricul-
tural base it is very difficult to project my 
views. However, I will take the opportunity 
and the courage to discuss the Budget and 
analyse it in my own way. 

At the outset, Sir, I welcome the 
philosophy of agricultural development that 
the Budget has presented. Of course, many 
friends have said it is kulak-oriented; many 
such comments have been made. But I think 
the persons who are describing this Budget as 
kulak.oriented, have to rethink on what they 
are saying. It is not that I am admiring what 
the Finance Minister has stated in his Budget. 
But in the tax proposals he has made I do feel 
there is some philosophy. 

I find that it is for the fi,rst time that such 
philosophy has been introduced into the 
Budget. How much of the benefit has gone to 
the kulak, what portion of it has gone to the 
kulak, what portion has gone to the non-
kulak, these are all academic discussions? 
Those who talk of kulaks, they are themselves 
kulaks in an urban society which receive high 
remuneration in comparison. So they do mot 
know or confused about what they are talking 
about. I say this year we have a Budget with a 
difference. But the difference is not as big as 
has been made out. Whetiier one agrees with 
its philosophy or not, the Budget this time has 
a philosophy. It is not the philosophy of in-
flation control nor that of redistribu- 

tion of income and wealth; it is the 
philosophy of agricultural development and 
that is what I really welcome. One economist 
once remarked: Agricultural development in 
an underdeveloped country is generally slow 
because among other things the Ministers of 
Agriculture are seldom men of calibre and 
dynamism. I for one believe that agricultural 
development is generally slow because the 
Finance Ministers seldom have a theory 
regarding agricultural development. Most 
Finance Ministers are preoccupied with 
industrial advancement and they do not 
bother about giving a major push to 
agriculture. Though it is doubtful if industries 
can be sustained long enough without a 
constant push in the field of agriculture. Here 
in the case of the Janata Party it is not only 
this, but the infighting that is there, has also 
caused delay in giving a push to agriculture. 
Another economist said, an industrial 
economy is one with a highly developed 
agriculture. He could not be more right that it 
is a matter of some satisfaction that we now 
have a Finance Minister who has made it his 
business to make the Budget an instrument 
for agricultural growth. Sir, as far as the 
allocation for agriculture and allied activities 
is concerned, it looks as if it is in the hands of 
an enthusiast. But the same en-thusiam is not 
visible when it comes to the question of 
distribution of income and resources of the 
srnall farmers. 

1.00 P.M. 

PROF. N. G. RANGA: That is right. 

SHRI ARVIND GANESH KULKARNI: 
Then, Sir, it has been said here that a very 
wide range of indirect taxation, which is quite 
often regressive in character and which falls 
on the less well-to-do segments of the 
population is there, which further underscores 
the lack of emphasis on equality. Sir, in this 
connection, I was really surprised to hear Mr. 
Salve.    Mr. Salve    is    a    urban 
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based person with roaring practice on 
his orientation naturally is urban and 
he won't dispute that. But, yesterday 
being a holiday, Sir, I was reading 
some articles by one or two econo 
mists and their analyses and I was 
reading what they have said about 
this Budget. Yesterday, I read two 
papers which came to me—one was 
"The Hindustan Times" and the other 
was "The Indian Express" or some 
thing like that. One article was 
"The Farmer and the Budget" by 
Shri T. N. Nainan. He has taken the 
line that this is a kulak-oriented 
Budget. Then, Sir, there is an obser 
vation by another economist, one 
Shri Shrikant Sambhrani who is in 
the Jawaharlal Nehru University 
His article is: "Subsidy for Whom?". 
Ultimately, he has shown that the 
Budget is an agriculture-oriented 
Budget and that this should be en 
couraged. So, I am not surprised 
........................ I conclude. Theoreti 
cians and academicians are both 
confused. 

SHRI SHYAM LAL YADAV (Uttar 
Pradesh): Mr. Kulkarni, excuse me for my 
interruption. He has said that there is a city 
kulak or urban kulak. There are city kulaks 
and urban kulaks and don't forget that. 

SHRI ARVIND GANESH KULKARNI: 
Whether it is the urban kulak or the city 
kulak, I am not concerned with that because I 
have got my own philosophy and with my 
philosophy I will see that the farmers, the 
rural population, get more resources in their 
hands and that they deserve to get benefits 
from the Covernment whereby the rural 
poverty in the country can be eradicated. 
There I stand to support the Budget to the 
extent possible. There is a mixed reaction, 
Sir, to this Budget and I can understand that. 
But it is not to the extent as stated by Mr. 
Salve. Perhaps, Sir, Mr. Salve might not be 
aware that as a Director in the Indian Farmers 
Fertilizers Co-operative, I had got a 
publication recently entitled "Fertilizer 
Situation in India". 

If you go through this, you will find—and 
you wiH fee surprised to know—how much 
the farmer, during the last five or six years, 
had to pay. I will only quote just two or three 
lines. Of coursei it was during our Congress 
regime and I do not blame the Janata 
Government because the Janata came to 
power onlyt very recently and they have 
ibeen there only for two years now. 

Sir, there is something called the 
economics of application of fertilizer in 
agriculture and there is the NPK application 
in agriculture. Now, we have to compare the 
fertilizer and foodgrains prices. You will be 
surprised to know that these prices have been 
continuously rising right from 1971 to 1978. 
In physical terms, to purchase one kilogram 
of paddy, you required Rs. 3.79 and now it is 
Rs. 5.96. In physical terms it comes to this 
and this is the position. Similarly, in the case 
of wheat^ it has gone up from 2.64 to 3.86. 
Similar studies have been made in respect of 
certain other things also. But, Sir, there is a 
myth that the small farmers d° n°t use 
fertilizers. It is totally wrong. Personally, Sir, 
I am a land-holder having 12 acres of land 
though under the ceiling laws of Maharashtra 
it is 16 acres which should be perennially 
irrigated. Sir, we have got a small well which 
cannot support perennial irrigation, which can 
only get us some crop for three or four 
months; to that extent only. Sir, in that 
context it is impossible to use fertilisers, 
because they were very costly. But now a 
subsidy has been given. Once these prices are 
reduced, the small farmer will use it. 

I will give you an example. When cereals 
are grown the crop depending on rain, usually 
per acre you got 4 or 5 bags of cereals. But if 
one uses fertilisers, one can get ten bags. That 
means, to that extent his resources will be 
naturally more. But, for that purposej Mr. 
Charan Singh, while moving his Budget and 
giving subsidy  has  forgotten  to   make  the 
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entire structural changes required in the 
equation 'between the rich and the poor in the 
rural areas also. Unless structural changes 
take place under the Land Ceilings Act and 
these are properly implemented, unless the 
philosophy and the activities of the Reserve 
Bank of India are brought, where the small 
farmer is the kingpin of agricultural 
development, this type of subsidy is not going 
to percolate to small farmers with that much I 
agree. But the philosophy is not there, to say 
that only the 'kulak' is going to be benefited is 
total distortion. It is erroneous, academician 
do not understand field problems. 

There is another point in this. It is futile to 
attempt to divide the rich farmer and the small 
farmer. Sir, with 12 acres of land, my total in-
come must not be more than Rs. 3000 or Rs. 
4000 per year, whereas a 'cha-prasi' or a 
fourth class peon in Bom. bay, in a factory, is 
getting Rs. 800 per month.   His total income 
comes to 
Rs.     10,000    plus    other benefits ______  
(Interrwptions) Sir, in Guest Keen Willians 
Ltd. they have recently signed an agreement 
that in addition to Rs. 300, if a man marries 
honeymoon expenses would also be paid for 
tin em.. .(Inperruptiotf^)} | A small farmer has 
all along been dependent on the rain-go. Now, 
some such subsidies are given. To that extent 
I am one with Mr. Charan Singh in giving 
support to the Agriculture. 

He has completely abolished the duty on 
tobacco growers. In northern Indian whether 
you grow tobacco or not, I do not know. I 
give you my awn example. I never grew 
tobacco, at all- But, fortunately, my son 
married a girl from Karnataka side where 
tobacco is grown. She persuaded her mother-
in-law: "Let us grow   tobacco",   and..  . 

SHRl U. K. LAKSHMANA GOWDA 
(Karnataka): That is the advantage of 
marrying in Karnataka.. . (Interruptions) 

SHRI ARVIND GANESH KULKARNI: I 
never grew tobacco at all. But for them, the 
first problem was to approach the Excise 
Inspector. The Excise Inspector was 20 miles 
away and he wanted them to send a car for 
him. Now, Mr. Sultan Singh is a progressive 
farmer and he might be a 'kulak' also.. . 
(Interruptions) Mr. Salve is a richer urban 
apart from being a very clever advocate. 
(Interruptions) I am a novice. My wife said 
that we can grow only 300 saplings. The 
Inspector oj Excise said, "No, no, there is a 
duty; you pay for 500 trees as usually 500 is 
normal practice.'' We are growing only 300 
trees in one acre. And you know, Sir, the 
official charge so— Rs. 25 per acre, Rs. 30 
per acre. My wife told them that she is the 
wife of 
an

M.P. 
This is the position. Mr. Sultan Singh, am I 
right? So, Sir, they are the youngsters in Lok 
Sabha and are novice in agricultural field 
experience. Here we are mature people. At 
least, in Rajya Sabha, let us not denounce and 
damage the cause of agriculture. 

Sir, I give you only one instance because I 
have very limited time at my disposal. Again, 
I bring to the notice of Mr. Salve more 
instances, I think, he will understand it 
properly. And today the Communist Members 
are absent here except Mr. Mahapa-tro who 
would again pounce upon me. Sir, I have got 
a study made of the people who are called the 
organised labour—for whom these friends are 
fighting against pitiable condition of the 
farmers. Sir, Dr. V. M. Dan-dekar has written 
a very studied article—the class conflict in 
India—in the 'Mainstream'. Sir, there he says 
that as per the census of 1971, out of 547 
million people, 180.4 million are classified as 
workers. Out of these 180 million, 47.5 
million are agricultural labourers, 78.2 million 
are cultivators, 6.3 million are artisans.    
Then 
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there are people with small means of 
production. Tailors work out to 5.6 million, 
transport workers are neariy 2.1 million; 
persons in poultry/ dairy are 1.9 million; 
shopkeepers are 4.9 million. Then, Sir, comes 
what you call the organised sector about for 
whom my friend, Mr. Kalyan Roy, breaks his 
heart. And he fights for these people and for 
raising the wages of the salaried class and the 
babus in Government offices. What is their 
contribution? Sir, Mr. Salve talked of 400 
grams of cereals. Who eats it? It is being 
eaten by whom? Not even 200 grams are 
available to a small farmer or an artisan. Who 
is eating this. It is being eaten by the 
organised labour whose pay is more than Rs. 
500 per month. Why did you not argue 
against that? Sir, their number is only 20 
million, that is, 2 crores. Out of a total 
working labour of 13 crores, they constitute 
two crores. That means, barely 12 or 13 per 
cent of the population are getting lavish 
benefits in comparison to a producer of 
foodgrains who toils. The Reserve Bank 
employees, the bank employees want more 
and more. 

PROF. N. G.  RANGA:    And L.I.C. 

SHRI ARVIND GANESH KULKARNI: 
Yes, you have rightly reminded me of the LIC. 
Sir, I just quote one or two instances. Sir, a 
study has been made how they are treating the 
policyholders callously. Sir, at the end of 
1957, there were 24,500 clerks and 1038 class 
I officers. Sir, you see how this empire is 
growing. Everyday, they shout in Bombay, 
'LIC murdabad, LIC murdabad/ On 31st 
March, last year, the LIC had 44,716 clerks 
and 4,0&6 officers—who are also agitating 
for something—to handle nearly 204 lakh 
policies insured for Rs. 18,000 crores. 
Previous, ly they were handling about 6,86 
lakh policies insured for fourteen hundred 
seventy four crores rupees. This is the 
disparity in the LIC also. 

Now, many have asked, what is the real 
gain of the farmer? Many may not be 
knowing. I know that farmers, particularly the 
tobacco growers, are going to be helped to a 
large extent by abolishing duty. This is the 
new policy, philosophy. But, Mr. Charan 
Singh is wrongly advised. He might be an 
agriculturist perhaps but of the old vintage 
class, as old ships are there. Mr. Charan 
Singh, Rangaji and myself are agriculturists of 
the old vintage class. Now, Sir, the entire 
pumping sets are there but there is no 
electricity. He has showed a great concern for 
that. We use vertical engines, high-speed 
engines. And that has been a new 
technological development but maximum 
output can be had when you use vertical 
engines. He has left out high speed diesel 
from taxation and taxation has been increased. 
It is totally unproductive, totally1 counter-
productive and totally a foolish application of 
farmer's common sense. I say, Sir, you might 
be aware that it is 10 to 12 horse power 
engines that are using diesel oil. There might 
be some difficulty whether kerosene is mixed 
or not mixed. For that it is for the Government 
to find out ways how it can possibly be 
solved. This light diesel oil has been left out, 
which is called crude oil in farmers' 
vocabulary. Crude oil engines are not now 
used, or used to very small extent. They are all 
horizontal engines of vintage class. They have 
been destroyed. Now vertical engines are 
being used. For them the high speed diesel 
deserves his consideration. 

Similarly, Sir, diesel engines of 5 to 10 
horse power have been left out of excise duty. 
That is another benefit that he has given. For 
these diesel engines previously the ancillary 
parts were being supplied by the small 
foundrywallas and ancillary workshops. Mr. 
George Fernandes' DICs and all that comes 
later on. The ancillary parts, which did not   
attract 
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duty because they were the parts of diesel 
enginet are now attracting duty at 8 per cent. 
It will rise by another Rs. 3,000. Does he 
mean that? Perhaps he is wrongly advised. 
Sir, may the Minister of State for Finance for 
heaven's sak$ please write down somewhere 
these points that high speed diesel engines.. . 

SHRI ZULFIQUARULLAH: I am taking 
down the points that you are making. 

SHRI ARVIND GANESH KULKARNI: 
Sir, there is a saying in Marathi which I 
cannot translate in English fully. It means 
something like this: To cultivate a barren 
land, nobody's  permission is needed. 

SHRI N. K. P. SALVE:        TRT3."5T 

 

SHRI ARVIND GANESH KULKARNI: 
That will be unparliamentary. Mr. Salve 
knows it and I also know it. Patil's permission 
is not needed for tilling barren land. 
Otherwise We are wailing here, crying here 
and Mr. Charan Singh is sitting in his room 
there and you are in between us. You are a 
communication satellite, please note down the 
points. 

SHRI ZULFIQUARULLAH: I have noted 
down your points. 

SHRl ARVIND GANESH KULKARNI:    
So, Sir,.. . 

MR. DEPUTY CHAIRMAN: Please be 
brief. 

SHRl ARVIND GANESH KULKARNI: 
Sir, 1 will take another 10 to 15 minutes. 

MR. DEPUTY CHAIRMAN: Your time 
was only 15 minutes. 

SHRl ARVIND GANESH KULKARNI: I 
have not yet covered even one-fourth of the 
points. (Interrup-tions) . 

MR, DEPUTY CHAIRMAN: That is not 
my fault. 

SHRl ARVIND GANESH KULKARNI: 
Then, Sir, I will have to accelerate my  speed. 

Sir, something has been said about 
restructuring of the RBI: Then the agro-
service centres. There is no encouragement 
for them. If you really want to reach a poor 
farmer, agro-service centres have to be 
formed. The tractor uses high speed dissel oil. 
Where  is  the  subsidy  for      tractor? 
How can you use that? Mr. Salve 
or somebody else may say that the 
tractor is owned by a kulak. No, that 
is not the position. It is the agro- 
service centre which owns it; it is 
owned by the gram panchayat co 
operative society. You need not refer 
to the case of Punjab; that is 
something different. People in the 
southern areas, in U.P. or Bihar do 
not own these tractors; these are 
owned by the village society or the 
agro-service centres as they call them, 
and they use high-speed diesel oil for 
it.  

Then I come to restructuring of the RBi and 
the LDB. I would like to say something on the 
LDB but now you have told me to conclude 
and, therefore, I shall not be reading out from 
my papers. I can only say that the LDB rates 
have to be lowered. I have seen the speech of 
Mr. C. Subra. maniam as it came yesterday. 
The Prime Minister had agreed when they 
took the oath that the rate of interest will be 
lowered for the agriculturists. But nothing 
tangible has come about. 

Then I come to the industry. I have got only 
two or three points more to make. Sir, Mr. 
Subramaniam has rightly pointed out that just 
like our Congress Party, we have got a 
heritage and a culture, and this Government, 
as you know, is the conglomeration of 5 or 7 
parties. In the industrial field, it is the Govern-
ment's view that is given out by the various 
Ministers. Here they call it the DIC 
programme, I can say, with due respect to Mr. 
George Fernandes 
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who is my personal friend, that this DIC 
programme is not the one which is going to 
create employment. It is another waste of 
money because at least in Maharashtra, in 
every district we have got some apparatus like 
the DIC and it does not work because the 
decision-making power is with the Financing 
Institution and its Head Office and the 
Industry Minister goes on saying that 
decision-making power is with the General 
Manager of the DIC for the loan to be granted 
or a connection to be given or the land to be 
given, and the Collector or the Electricity 
Board or the RBI Governor would not be 
required. 

Now I come to investment. Here you find 
such a massive deficit and a long gap between 
the revenue and the expenditure. And the 
price-rise will not be 1 per cent but it will be 
something like 10 per cent. Even in the capital 
investment, a 4 per cent prise rise wiH show 
that the domestic investment and domestic 
savings are eroded because you have taxed the 
urban domestic people, the salaried persons. 
Mr. Ramkripal Sinha was complaining to me 
yesterday that he is carrying only Rs. 1600/- a 
month and I said hat he is fortunate being a 
Member of Parliament and a Minister having 
free car and telephone. But the problem lies 
before the real salaried persons who work in 
the North Block or South Block or in the 
various Ministries. What is their fate? They 
have to be pitied. That is why I feel that the 
domestic savings are going to be affected. 

Then, Sir, the Industry Ministry has given 
some slogan. I am sorry for it; and the Prime 
Minister says that these are the personal views 
of the Minister. I am only objecting to such 
type of functioning by the Government. The 
slogans given by the various Ministers outside 
Parliament and which are not the views of the 
Government, have demoralised the industrial 
climate in this country and I charge the 
Government for that. These slogans have not 
only demora- 

lised the industrial climate but demoralised a 
man like Mr. Tata unfortunately. I mentioned 
it sometime back and again I am going to 
mention it now. Cognizance will be taken by 
the people at large. Whenever a slogan of 
nationalisation is raised, there is not a ripple 
in the sea of Birla empire because they have 
purchased every thing and they are not afraid 
of nationalisation or anything else. They 
know how to manage. The older Birla 
generation is fading out. The younger 
generation is coming up. They have their own 
empires. They manage the Ministers, they 
manage the Governments, they manage the 
political parties and so on. They do not 
bother. Tata seems to be a very honest and 
sincere man. I am proud of his achievements. 
But he submitted a memorandum to the Janata 
Party Committee. Tata must know that such 
Committees are always appointed to beg of 
the question. It is not that nationalisation of 
TISCO is coming tomorrow morning. The 
Prime Minister has already said that these are 
the personal views of Mr. George Fernandes. 
Mr. Fernandes has his personal views and 
some other Ministers have their personal 
views. But this sort of airing personal views 
in the public is to be curtailed by the 
Government. Otherwise, you are going to ruin 
this country. 

Then, Sir, there is another point which I 
would like to mention. There is this loose talk 
about socialism. Tata will be well-advised to 
note this. He has got very good advisers. He 
does not need advice from Mr. Kulkarni. But 
please ask him to invest and to see that more 
production and more employment take place. 
He is a man who knows management. He has 
the necessary expertise and he has also got 
the credit which can create more money from 
the people. Do not dishearten him and I 
would request Mr. Zulfiquarullah to advise 
Mr. Tata and tell him that he should not be   
afraid. 

Then, Sir, I come to the question of public      
sector      management.    The 
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public sector is incurring so much loss that 
there is no possibility of the public sector 
contributing to mobilisation of resources. 
There is so much of wasteful expenditure. Sir, 
there is a very important book brought out by 
Prof. C. N. Vakil which I have here.    He has 
given some figures. 

 
(Interruptions) SHRI ARVIND 

GANESH KULKARNI: I do not quote him 
now. Prof. C. N. Vakil is quite right. There is 
now a committee which has been appointed. 
After the Inchep Commission, no 
Commission was appointed. The wasteful 
expenditure on the bureaucracy and other 
systems has to be gone into. I hope the 
Government will look into this. 

The last point I would like to make is this 
Mr. Charan Singh has been carried away by a 
film shown by a colleague of mine on hand-
processing, as it is called. Sir, perhaps, the 
Gov-, ernment is aware. 1 have been raising 
this subject for the last nine years. Now, this is 
the tenth year. We had some meetings. The 
Gujarat Government granted an application 
wherein the Government was barred from 
taxing the independent processors. This 
question was raised by me even in the 
Consultative Committee meeting. The 
Minister asked Mr. Agarwal. Mr. Agarwal 
explained—this is in the minutes of the 
meeting—tliat there being a High Court 
decision, this problem will have to be shelved 
till the Supreme Court save another decision. 
What has happened? The duty on independent 
processors has been raised from 8 to 12 per 
cent. This was because my friend, a friend of 
mine, from the Lok Sabha showed them a 
film. Because Mr. Morarji Desai and Mr. 
Charan Singh were of the old class, they were 
very much carried away by the film. Films can 
be shown many times. If a processing unit 
makes    a film, it must have 

Rs. 4 to 5 lakhs to spend. We, in the 
cooperatives, in the independent processing 
units, cannot make such films because we 
come under the Government  concurrent 
audit. 

Sir, the Government has done total 
injustice. I have written two or three letters. I 
have written letters to Mr. Charan Singh. 
Through you, Mr. Minister, I would draw his 
attention to this. Mr. Shyam Lal Yadav, Mr. 
Amin and others—ultimately Mr. Piloo Mody 
also joined us—had several meetings. Studies 
were made. Excise officers were called. It was 
decided that this question should be discussed 
again and a rationale should be found out. At 
present, these hand-processing units are bena. 
mi units financed hy smugglers and 
blackmarketeers. You want to protect the 
handlooms. Actually, Sir, hand-processing 
units are taking advantage of the powerloom 
cloth produced because it doeg> not attract 
duty. It is being sold so that, to that extent, 
handloom cloth does not find a market. It is a 
fact. Mr. Bhandari, you are waving your hand 
like this, but you are wrong. 

SHRI  SUNDER     SlNGH     BHAN-
DARI: This is a wrong statement. 

SHRI ARVIND GANESH KULKARNI: 
You are wrong^ totally. I will convince you. 
At Jetpur in Gujarat there are table printers. 
They want bleached and mercerised malmal 
that can only be produced in powerloom 
sector through an independent machine 
process. I will take Mr. Bhandari to my place 
and show him. There were 51 units some five 
to ten years back. Now there are 951 units. 
This number has increased during the last four 
to five years because of this concession and 
Mr. Bhandari, I will give you an extract of the 
factory inspection wherein it is mentioned that 
the people employed in hand-processing units 
are none else but the bounded labour. They 
are employed by the contractors.    There- 
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fore, you are encouraging a type of activity 
which is anti-social, which does not stand to 
any economic consideration. 

SHRI  SUNDER  SINGH  BHANDA. RI:  
No, no. 

SHRI ARVIND GANESH KULKARNI:     
My last point is.. . 

MR. DEPUTY CHAIRMAN: Is it really 
last? 

SHRI ARVIND GANESH KULKARNI: 
Yes, Sir. Dr. Panandhikar who is an 
economist, has said that out of Rs. 650 crores 
only the burden to the extent of Rs. 300 crores 
is on the urban middle class people while the 
remaining burden is on the rural class wherein 
come kulaks and small farmers. This is what 
Mr. Salve has also said.    He is not here now. 

SOME HON.  MEMBERS: He is 
here. 

SHRl ARVIND GANESH KULKARNI: 
Yes, he is here. So, we are also consumers. It 
is not that you are the only consumers. In the 
urban areas we are also the consumers. 
Therefore, we should decide and dedicate 
ourselves to a voe policy whereby for the next 
five to ten years there should be no increase in 
the wages of the organised labour. You 
should adopt a certain rationale and 
philosophy of helping and encouraging the 
agricultural sector. Make this poor man 
resourceful. He is a market for himself for all 
these products. Only through this process the 
poverty and the disparity could be liquidated, 
and a frontal attack made on poverty. 

Lastly, I can only say that this Charan 
Singh Budget is like a food which we take in 
a Chinese hotel, when we eat chicken it tastes 
sour as well as sweet; it is something like 
that. 

The House reassembled after lunch at 
twenty minutes past two of the clock, The 
Vice-Chairman (Shri Arvind Ganesh 
Kularni) in the Chair. 

 

The  House then   adjourned for 
lunch   at      thirty-three minutes 
past    one    of    the  clock. 
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THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): Dr. Muthu. 

DR. (SHRIMATI) SATHIAVANI 
MUTHU (Tamil Nadu): I welcome the 
Budget presented by the Hon'ble Finance 
Minister Shri Charan Singh and the objectives 
behind the Budget generally. The Budget 
aims in a small way to mobilise resources by 
reducing disparities in income between the 
affluent and weaker sections conserving 
resources for productive purposes and 
discouraging consumption injurious to 
people's health. It also aims at many efforts 
for eliminating unemployment and 
underemployment. By stimulating agricultural 
production, by encouraging labour intensive 
techniques of production and by improving 
the competitive capacity cf small scale and 
cottage industries in relation to large  scale  
industry. 

 

SHRI L. R. NAIK (Karnataka): We want a 
Cabinet Minister. 

 

♦English   translation      of      original 
speech in Tamil. 
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I want a ruling from you. 

SHRI L. R. NAIK: Sir, we want a ruling 
fiom you. 

SHRI '&ALP NATH RAI: Mr. Salve, a 
most ,'ienior Member, spoke on the Budget. 
No Cabinet Minister was present here. I want 
a ruling from you on this question. Let a 
Cabinet Minister be present here. Otherwise 
no discussion wiH be allowed here. 

 

(Interruptions) We are four Ministers of 
JState here to represent the Government.   
This is not the way. 

 

We are four Ministers of State here to 
represent the Government. This is not tbe 
way. 

I was going to request Members to bear with 
me for five to ten minutes so that by that time 
the Leader of the House would have come 
back. 

 

 

 

(Interruptions), 

(Interruptions) 

(Interruptions) 

(Interruptions) 

(Interruptions) 

[Interruptions) 
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this is going on deaf ears. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): I have already 
mentioned what the convention of the House 
has been, that a senior Cabinet Minister has to 
remain present. Advaniji was present. But he 
went out for five or ten minutes, and he has 
come back now. And it is not possible 
everytime that the senior Finance Minister has 
to be present. But I have said that a senior 
Cabinet Minister should be present during the 
discussion on Budget, be-caue that is the 
convention of this House. 

Madam, you continue your speech now. 

DR. (SHRIMATI) SATHIAVANI 
MUTHU: Mr. Vice-Chairman, I hope you 
will give me soma more time; rny time has 
been taken away by my friends. 

*No citizen of India can quarrel with these 
aims. The performance of the Indian 
Economy during the cm-rent year has been 
held to be satisfactory. Agricultural 
production has continued at a record level not 
only due to favourable season but also due to 
increased use of irrigation, fertilisers, 
improved seeds. Increased research and 
extension activity and extended price support 
and procurement opera- 

*English translation of original speech in 
Tamil. 

tions Millions of farmers and agricultural 
labourers have also contributed to the general 
good by growing two ears of corn in place of 
one. I appreciate the need for raising 
productivity in agriculture further. 

Industrial production has also looked up, 
the increase being 7 to 8 percent. But excise 
duty to the tune of Rs. 105 crores was not 
collected in the last year. 

In the year 1977-78, production too has 
decreased in some sections. We have no hope 
of any increase in production even next year 
in those sectors. 

The Finance Minister had emphasis-ed 
cutting down oi wasteful expenditure whether 
in Government or in the private sector. Non-
developmental expenditure of Government is 
rising fast and threatens to mop up all 
additional resources meant for productive 
development. 

Another disturbing feature is the declining 
figure in total exports. The level of imports is 
rising but howmuch of the increase in imports 
is production oriented is a matter for 
searching examination. 

Very disturbing indeed is also the slow 
utilisation of external aid. The concerned 
projeets are said to be slow moving and 
consequently, gross aid receipts are expected 
to be Rs. 477 crores less than Budget 
estimates. This naturally causes concern as to 
the dilatoriness in using even available-
resources. It cannot be taken foi granted that 
the available foreign aid was not properly 
used. This raises the question of the rationale 
of imposing further taxes on the community, 
when there is no orfjgnisational competence to 
make meaningful use of available resources. 

The Budget has planned for total 
disbursements of Rs. 18,526 crores--against 
anticipated receipts of lis. 16,551 crores at 
existing rate of taxation and sought to cover the 
deficit ot Rs. 1975 crores by raising net 
resour— 
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centre amounting to Rs. 620 •crores and leaving 
an amount of Ss. 1355 crores uncovered. This is 
to be viewed against the performance in 1978-
79 when against Budgeted expenditure of Rs. 
18,417 crores, Rs. 19,719 crores are expected to 
be spent and against Budgeted receipts of Rs. 
17.346 crores, Rs. 17,574 crores are expected to 
be received by the end of March this year. This 
1978-79 the overall deficit is expected to rise 
from the estimated Rs. 1071 crores to Rs. 2145 
crores. The question arises whether our 
economy which had a* deficit of Rs. 2145 
crores last year will be •able to withstand a 
defiicit of Rs. 1975 crores without recourses to 
further taxation. 

If the Finance Minister takes even now 
serious steps to find some other •ways, I hope, 
there is no need for this taxation affecting the 
poor people tc ^adjust the deficit of Rs. 1355 
crores. While studying the revised estimates 
against the budget estimates for 1978-79, we 
cannot fail to be concerned at the many 
shortfalls in expenditure against the oi-iginal 
estimates. 

For example, I refer to the page "No. 13, 
'Budget At a Glance' for the year 1979-80, 
under Industry and Minerals the Revised 
estimates show a decline in the Revenue 
expenditure ^of Rs. 340 crores from Budget 
Estimates for 1978-79 (revised) shown Rs. 481 
crores as internal resources out of Rs. 1738 
crores. On the same "basis, the Budget estimates 
are to be proposed for 1979-80. But the budget 
-estimates for 1979-80 show Rs. 1719 crores 
with internal resources of Rs. 873 crores. How 
can we expect so •much of internal resources? 

The budgetary investment for Iron and Steel 
in 1979-80 is Rs. 366 crores "with Rs. 235 
crores as internal resources against revised 
estimates of Rs. 563 crores for 1978-79 with 
only Us. 6 crores as internal resources. How 
does Government expeet such a phenomenal 
increase in internal resources from Rs. 6 crores 
to Rs. 235 croies in a year?    Is it a Magic! 
There are 

some mistakes in the policy regarding Iron 
and Steel. I would like to know, Sir, what is 
the precise ground we have covered so far in 
trying to reach the targets envisaged in the 
Sixth Five Year Plan? The question can be 
put with equal aptness with regard to many 
other sectors of our plan like coal, cement 
etc. Where are we going and at what pace? 
As against shortfalls in expenditure 

! against estimates, we also see considerable 
increase in expenditure over estimates but 
mainly in the non plan side, for example the 
estimate of Rs. 279.73 crores for foreign 
trade and Export promotion shot up to Rs. 
434.37 crores in Revised Estimates. I quote 
from the page No. 42 of 'Explanatory 
Memorandum' General Budget 1979-80. 
Similarly agriculture and allied Services 
have shown rise in expenditure estimates for 
1978-79 by Rs. 72 crores. I am of the 
opinion that the Budget 

   was not prepared with accuracy, taking into 
account all the important features, i consider 
the budget as a magic-box,  taking  some  
figures  here 

I    and there from some Departments. 
While talking of increase in food estimates, I 

have to refer to the disparity in the matter of 
procurement prices for wheat and paddy. 
Government are not unaware of the strong 
feeling expressed by the paddy growing States 
at the Cindrella like treatment given to paddy 
growers. I do not grudge the procurement price 
given to wheat but what I am against is the 
invidious treatment given to paddy by fixing the 
price at a mere Rs. 85 a quintal against about 
Rs- H5 i a quintal for wheat. The Cost of pro-
duction should be the criterion and I am sure 
that a closer examination of the problem will 
uncover the imperativeness of the need for 
equivalent procurement price to paddy. 

The increase in the annual plan outlay to Rs. 
125 crores is only by 7.5 percent. This increase 
is at current prices. The real increase will be 
seen to be marginal only. It is a moot point 
whether the loss of momentum that the Sixth 
Plan suffered in the v    very first year of its 
implementation 
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will be made up. The Centre has increased its 
outlay to Rs. 6412 crores in 1979-80 marking 
a small increase over outlay in 1978-79. Will 
it make up, Sir, the shortfalls that have occur-
red during the current year in Key areas of the 
Plan? 1 have pointed out many short falls in 
expenditure in the current year. The Centre 
has taken credit for a large amount of 
surpluses from internal resources. Will thoy 
fructify? The only nrea in which annual plan 
envisages sharp increase in investment is 
creation of additional power generating 
capacity from Rs. 74 crores in 1978-79 to Rs. 
202 crores in 1979-80. Apart from this, the 
prospects for any significant investment in the 
Public Sector in 1979-80 are not bright. It 
reduces to this that bulk of our efforts for rais-
ing additional resources goes mainly to 
sustaining non developmental ex-penditure. 
The Finance Minister stated that non-
developmental expenditure would no; be 
increased, but the estimates show that the 
non-development expenditure has been 
increased. 

While examining the various items of 
expenditure, I find that the specific 
expenditure on welfare of women and 
children is not commensurate even in a small 
measure with the magnitude of the work. The 
Finance Minister stated that the individual 
savings should be encouraged to meet the 
deficit. The Finance Minister has stated hy a 
ruthless curbing of luxury expenditure and 
adoption of a more austere life style in tune 
with our traditional values and the hard facts 
of our economic life. Does he mean that we 
should live in a bullock-cart age? Why 
should, then we build multi-storeyed 
buildings and travel in Jets and Super fast 
trains? Does he follow the theory of Co-
existence among the rich and poor? Can the 
Government see that either rich or poor all 
should have equal status? But, I find that 
there are some disparities in the statement of 
the Finance Minister. I quote para 3 page 1 of 
his Budget Speech 'The performance of the 
Indian eco. nomy during the current year is a 
matter for great satisfaction'. But, he 

himself stated in para 10, page 3 in the 
same speech that "Private sa-vings should be 
raised by a ruthless curbing of luxury 
expenditure £>nd adoption of a more austere 
life style in tune with our traditional values 
and the hard fact of    economic life." 

He has stated in the beginning off his 
budget speech that tne performance of the 
Indian economy is satisfactory in the current 
year, again he stated in the same speech that 
we should adopt an austere life because of the 
hard facts of our economic life." I-wonder, 
how the Hon'ble Minister speaks thus in a 
contradictory and obvious way. I feel that the 
Minister has not prepared the Budget as was 
expected of him. I also find that out of the total 
expenditure of Rs. 18,52S crores proposed for 
1979-80, art amount of Rs. 1,17 crores only 
has been allocated for welfare of Scheduled 
Pastes, Scheduled Tribes and backward 
classes. I protest strongly aa this. I regret to 
point out that there is no mention whatsoever 
in regard to the welfare of women and children 
during this International year of Child 
Welfare, in his budget speeches. Women 
constitute over 51 per cent of the population in 
our country. Unless we make women and 
children happy,, there would be no peaceful 
domestic-life. 

I pointed out that considering tfie 
magnitude of the problem of the welfare of 
Scheduled Castes and Scheduled Tribes and 
the backward classes, the allocation of an 
amount of Rs. HT crores was insignificant; it 
is to be considerably enhanced. It seems that 
the Minister has no such sympathy towards 
Scheduled. Castes, Scheduled Tribes, 
Backward Classes, women and children. He 
wants to declare himself as the Kisan leader 
interested in. the welfare of Kisans. I would 
enlighten on that point also; but so far 



171    Budget (General) [ RAJYA SABHA ] 1979-80 172 

[Dr. (Shrimati) Sathiavani Muthu] was 
Scheduled Castes and Scheduled Tribes are 
concerned, I would like to know, Sir, what is 
the position now? No day passes either in this 
House or in the Lok Sabha without Calling 
Attention of the Government on the sufferings 
of Harijans. I would like to know. Sir5 how 
much amount has been allocated for removal 
of untouchability. After Dr. Ambedkar, 
Mahatma Gandhi, our Great Leaders such as 
Periyar and Dr. Anna, no leader has taken any 
specific steps sincerely to remove 
untouchability. The special sauads should be 
mobilised under the direct supervision and 
control of I.Gs. in each state for action in 
pursuance of the Civil Disabilities Act. 
Committees and Commissions perform only 
fact finding duties but have no power to 
implement measures for removing tha 
disabilities of Harijans. Special legal aid 
should be given to the SC|ST if they are 
implicated in criminal cases. 

I would like to inform this House, Sir, how 
the Finance Minister has de- 

ceived even the Agriculturists in the name of 
welfare of Kisans. I, therefore, request you 
Sir, to permit me to continue my speech. His 
concession in the tax will make only some 
well-to-do farmers using modern methods in 
agriculture further rich. 

I quote from the All India Report of 
Agricultural Census (1970-71). This is a 
Government of India Publication. It has been 
published in the year 1976. It enlightens on 
the number of farmers and the number of 
holdings. Let me quote from Para 1 therein: 
— 

"There are 70.5 million operational 
holdings in Indian Agriculture operating 
over an aggregate area of 162 million ha. 
according to the 1970-71, Agricultural 
Census. The total Area of holdings under 
Agricultural operations constitutes 49.4 
percent of the total geographical area of the 
country." 
It comes to 328 million hectares out of this 

168 million hectares only are cultivated. In 
page No. 26, the details are given, Mr. 
Chairman, you too had hinted on this in your 
speech. 
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It may be seen from the tables that all land-

holders do not have the facility of irigation. 
Even where there is facility, the holdings are 
not so ap. preciable. I quote from para 38, page 
9 of the Budget speech—"the focus will be on 
the improvement of economic condition of 
small and marginal farmers, agricultural 
labourers, rural artisans and Scheduled Castes 
and Scheduled Tribes.'' When their number is 
compared only with the Scheduled Castes and 
Scheduled Tribes, we find others are very few. 
The Scheduled Castes and Scheduled Tribes 
are generally Agricultural Labourers, not the 
land-holders. Government extends help to 
them only in Poultry and piggery. I feel, Sir^ 
no significant help is extended in the budget to 
Harijans and Girijans. It is seen that only 11 
lakhs are benefited by the subsidy on 
irrigation. Let me quote again from para 38, 
page 9 of the budget speech: "In order to 
increase the pace of development of minor 
irrigation, a scheme is being worked out for 
extending the subsidy on minor irrigation, 
given at present only to small and marginal 
farmers, to farmers whose land holding is 
between 2 and 4 hectares, but at a reduced 
rate.   To this end a provi- 

sion of Rs. 10 crores is being made." Only  11  
Lakhs out  of 7 crores    are holding 2 to 4 
hectares and our Minister has paid his attention     
only     to them.   As I pointed out earlier, only 
17 lakhs are having the facility of irrigation.   
You too, Sir, have pointed out in your speech 
that all the    farmers were not having the 
facility of irrigation.   All farmers do not 
produce, by using the fertilizers.    The well-to-
do farmers are interested only in producing 
cash crops.   The small farmers do not have all 
the facilities for production of food using the 
fertilizers. The well-to-do    farmers    are    
very    few They produce tobacco, sugar cane 
etc. and use all types of fertilizers since they 
have all the facilities. Only those holders 
having 4 io 10    hectares or above 10 hectares 
use the    fertilizers and raise cash-crops.   
Their number is only six lakhs.    The holders 
of     10 hectares and above do not produce the 
required food and use the holdings as pasture 
field just to escape from the Land Ceilings 
Act, or they keep it as waste land.    I find, 
only 5 lakhs out of 7 crore are going to be 
benefited by the concessions in the taxes, the 
poor 



175           Budget {General) [ RAJYA SABHA ] 1979-80 176 
 

[Dr. (Shrimati) Sathiavani Muthu]. men are 
going to surfer on account of this concession. 
For the benefit of a small section of the society 
our Minister is going to tax the poor people. I 
wonder, how he declares himseif as a Kisan 
leader, when he does not take into account the 
welfare of all Indians, or at least all the 
Agriculturists whose number is 7 crore. By the 
concessions shown to the ricn farmers he is re-
ducing the Revenue of Rs. 239 croic. At the 
same time, I am to point out, he is taxing the 
poor men or their articles of daily use, such as 
Bidi, Kerosene, soap, face-powder, postal 
cover and hair-oil etc. Even the ruling Janata 
Party member also pointed out this point. I 
feel, the biscuits, Chocolates etc. consumed by 
the children are not luxurious articles. I do not 
know, how the Minister is taking on these 
articles for Taxation without any mercy in the 
Inter-National Child Welfare Year. These 
articles are part and parcel of modern life. The 
Minister seems interested in the welfare of rich 
farmers only. It is based on his politics, he 
wants to bless his particular Society—
consisting of only 5 lakhs —with the 
concessions. He reduces the taxes of rich 
farmers by Rs. 239 crores. When a poor farmer 
wants to wash his body with soap, he is there 
to tax him. When a child in tha village wants 
to consume the biscuit, he is ready to levy the 
tax. 

Let him levy the tax; but not on the poor 
community. Let him coll€et the tax from rich 
Society—of tax-evaders. May I point out that 
the corporate tax of Rs. 76 crores was not 
collected in the last year. Income-tax above 
Rs. 1,200' crores yet to be collected; Excise-
duty of Rs. 105 crore is yet to be collected. 
Instead of collecting all these from the tax-
evaders, this Janata Government is trying new 
to levy the tax on common people, how can, 
the Government declare that their 
administration is for the welfare of common 
people? And hence I feel that this budget is 
not meant for the welfare of Agriculturists, as 
declared by the Government. I feel that the 
Budget is dead against the welfare of 

women, children and labourers. L feel that the 
budget has not been prepared v/ith full 
attention to the interests of the Indian Society 
at large; the Finance Minister was either 
misled or misinformed about the correct, 
position in our Indian economy. 

Thank you. 
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*Expunged as ordered by the Chair. 
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SHRI R. R. MORARKA (Rajasthan) : Mr. 

Vice-Chairmani Sir, this time the Budget has 
invoked controversy  and criticism  more than    
the 

usual budgets, the reaso,is being that this year 
additional taxes to the tune of Rs. 1,000 crores 
have been imposed on the people if you 
include railways, postal levies and 
compulsory deposits. Sir, it is the primary 
function, I admit, of the Finance Min. hter of 
a country to raise revenues for developmental 
purposes, but if after raising those revenues 
they are not properly utilised; and not econo-
mically spent, then the grievance of the 
people becomes more and the tax collection 
hurts the people more. 

Sir, it is true that in this Budget the 
Finance Minister has proposed the 
appointment of a committee which will go 
into the question of Government expenditure. 
It is said general, ly here that Government 
expenditure, that iSj non-Plan expenditure, 
should be economised. They call it non-
developmental expenditure. But I would 
request the Finance Minister that when he 
frames the terms of reference for this 
committee, the committee should be asked to 
go into both developmental and non-develop. 
mental expenditure because) in ray viewj 
scope for economy exist in both. From next 
year onwards we are going to spend between 
Rs. 15,000 and 18,000 crores per year under 
the Five-Year Plan. Wherever money is spent 
there is scope for economy—and there is the 
possibility of corruption there is the 
possibility of wastage, leakage fraud, etc. My 
point is that when you appoint this 
committee, you must entrust this committee 
with the task of suggesting economies not 
only in routine expenditure where the scope 
for economy is limited but you must also ask 
them to go into the question of economy in 
developmental expenditure. 

Sir, this year's Budget has shown large 
deficit and, according to me, the main reason 
for this larg<; deficit both on revenue and on 
capital ac. count is that two new factors have 
operated. One is the extra transfer of funds to 
the States—almost Rs. 1483 crores. And the 
other is the transferring of Rs. 835 crores from 
Plan to non-Plan developmental expenditure;  
that has become  the     revenue 
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expenditure. Sir it is true that the 
deveiop.nent expenditure of one Plan is 
tianjferred to the normal expenditure of the 
next Plan, but then the point is that both these 
factors have operated simultaneously, and 
that has put an additional burden on the re-
sources and on the ability of the Finance 
Minister to 'balance his Budget. 

Now I will come to the question of transfers 
of resources to the States. But, before that, I 
want to say that I have examined the figures 
for the last 20 years of deficit financing and I 
have divided this period of 20 years into two 
periods, one of 18 years and the other of 2 
years. I regret to say that, while the average 
deficit in the first 18 years was of the order of 
Rs. 300 crores, the deficit financing in the last 
two years has gone to the extent of Rs. 1500 
crores on an average. Now, Sir, we may not 
feel its effect today and the inflation may not 
affect us today, but the potentiality is very 
dangerous. One failure of the monsoon and 
some calamity some, where, God forbid, and 
if we have also the inflation then we will not 
be able to control the situation. Till now, we 
were always having at least a surplus revenue 
account. The revenue accounts we always 
closed with surplus. For the last 18 years, we 
had an average of Rs. 200 crores surplus. But 
in the last two years we have been having also 
a revenue deficit. Sir, these are the two things 
which must attract the attention of the 
Minister and his able officers and they should 
see whether deficit financing of this 
magnitude can be sustained by our economy, 
not at present but for years to come. 

Now, Sir, coming to this year also, if these 
two factors had not been operative, we could 
have had a large revenue surplus. 
Unfortunately, because of these two factors, 
we have "had both revenue and capital deficit. 
Now, Sir, I want to give... 

SHRI N. K. P. SALVE: Sir, the speaker is a 
distinguished economist. I want him to tell us 
what he thinks of this one per cent inflation. 
He has 'been very cautious in saying that it is 

all very explosive.    But is it going to be 
cont-ned to one per cent? 

SHRI R. R. MORARKA: I do not have 
that much time as Mr. Salve had. If I had, I 
would have convinced him whether I agree 
with it or not. There is some basis of 
calculating it at one per cent. I may not agree 
with it, hut there is a basis and that basis is 
theoretical. In theory it may be right, but in 
practise it will not be right. 

THE VICE-CHAIRMAN (SHRI 
ARVIND GANESH KULKARNI): Don't get 
provoked. He can do an operation with a 
scissor; you have to use gloves. 

SHRI R. R. MORARKA: Anyway, there is 
a large scope for economy in the expenditure. 
With a slightly better management and a little 
more attention on the part of the guardians of 
the Treasury they could have saved 
themselves of the need and the obligation to 
impose such heavy taxes on the people. Sir, I 
will give you four or five instances which 
may be revealing to you. First of all, take the 
public sector. Investment is Rs. 12,800 
crores; production is worth Rs. 17,000 crores. 
Sir, result is a net loss of Rs. 14.42 crores. 
The Government has got about Rs. 300 crores 
both by way of interest and dividends. On Rs. 
12,800 crores, the total return to the Gov-
ernment, including interest, is Rs. 330 crores. 
If they pay a little more attention, I have no 
doubt that the management of the public 
sector could be improved, and they could 
easily get about four to five hundred crores of 
rupees more per year from that. 

Then, Sir I come to another item. The 
Government has taken upon itself the 
financing of sick units. Tbe Government has 
taken over many sick units. They could 
hardly restore a single one to health. In the 
bar. gain, what has happened is this. I will 
give you two examples. The National Textile 
Corporation's accumulated loss—Mr. 
Fernandes, Minister of Industry has himself 
published a booklet in which he says this—
till the end 1977-78 is Rs. 170 crores. The 
Government took over the IISCO, the 
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[Shri R. R. Morarka] Indian Iron and Steel 
Corporation. It has good demand and good 
production, and yet in one year, for the year 
ending on the 31st March, 1978, it made a 
loss of Rs. 31 crores. 

In my opinion, the Government has to 
review its policy on sick units, because, 
according to the Reserve Bank, there are in 
the country more than 325 sick units which 
enjoy credit facilities of more than Rs. one 
crore. The total amount involved in these 325 
and odd units is Rs. 956 crores as on the 30th 
June, 1978. Then, Sir, there are small units, 
thousands of them in which public money 
involved is more than Rs. 2,00 crores. Now, 
Sir how far is the Government going to take 
them over? The Government must, therefore 
review its policy. Today the Government feels 
that the only cause of sickness is mismanage-
ment and the only remedy is to take them 
over. Then, Sir, the Government has 
unlimited fund, it puts the sick units in 
hospitals and never bothers about these 
patients. I think, therefore, the time has come 
when the Government should review its 
policy. And just like the Bureau of Public 
Enterprises, it must immediately set up a 
Bureau of Sick Enterprises. At least that 
Bureau will be able to supervise and husband 
the working and functioning of these units. I 
have a very good reasons when I say this. The 
Government had started the Industrial 
Reconstruction Corporation. That Corporation 
Sir^ started giving help, assistance to the sick 
units. It gave assistance for some time. None 
of the sick units was restored to health. But in 
the result, the Corporation itself became sick, 
and it is now on its death bed. That is what 
has actually happened. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): The doctor is sick 
himself. 

SHRI R. R. MORARKA: It became sick 
itself. 

Sir, I come to the third instance. It is the 
State Electricity Boards. The investment is 
Rs. 7.000 crores and the annual loss is more 
than Rs. 238 crores.     Sir, the  consumers  
do    not 

benefit. The State does not benefit. What is 
,the reason of these losses? It is the poor 
maintenance, mismanagement corruption, 
leakage and all that. Sir, is this problem so 
difficult that we cannot tackle it? This is 
living with us for years together. Cannot we 
put this on an even keel? Are we so 
inefficient? I submit, all these things should 
be looked into carefully and seriously. 

Then, Sir, I come to the sector which is 
very favourite of you, namely the co-
operative sector. Sir, this is a very important 
sector in our economy. I feel, this is the most 
democratic method of management and 
democratising the economy. And it is very 
helpful in the rural areas, particularly to the 
kisans. It is the most democratic instrument. It 
covers a very wide field of activities. The 
total number of co.operatives is 3 lakhs, the 
membership is 7 crores and investment is Rs. 
i0,000 crores. And, Sir, last year alone, tlie 
rural co-operative dispersed a credit of Rs. 
700 crores to small and medium farmers. 
Therefore, the importance of these societies 
cannot be under-estimated. Unfortunately, I 
see that this sector is a neglected sector. It is 
very necessary to attend to it. Because of 
inadequate supervision and control, at present 
it suffers from serious failures, corruption, de-
falcation, political interference and so on. Sir_ 
I suggest, just as we have the CompfViies Act 
for the companies, for the co-operative 
societies also we must have a Central Act 
under which the co-operatives all over the 
country can be controlled and supervised, and 
for that purpose, whatever safeguards are 
necessary, they must be taken to put this 
sector on an even keel. Then, Sir. I will give 
you another field, and that is, irrigation. Our 
investment in irrigation today is Rs. 8,000 
crores. But, Sir, none of the irrigation projects 
has yet become self-sufficient. Most of them 
do not earn even the interest and a few of 
them do not earn even their working 
expenses. There is a very interesting audit 
report which was placed 
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on the Table of the House last year. The 
Auditor-General had looked into 
Bhakra.Nangal of Punjab Haryana and 
Rajasthan, Chambal of Madhya pradesh and 
Rajasthan, Sarda Canal of U.P., Kosi of Bihar' 
Hirakud of Orissa, Mayurakshi of West Bengal, 
Tunghabhadra of Karnataka and Andhra 
Pradesh, Nagarjunasagar of Andhra Pradesh, 
Parambikulam-Ali-yar of Tamil Nadu, 
Kakrapara of Gujarat and another project of 
Maharashtra. Sir, their finding was that the 
betterment levy which they envisaged in the 
project reports has either not been levied or if it 
has been leviedj it has not been collected. They 
have given the instance of Chambal. The levy 
envisaged was of the order of Rs. 700 lakhs, 
but the total amount collected so far is only Rs. 
14 lakhs. Similarly they say that... 

PROF. N. G. RANGA: Is i: also merely 
business or is it welfare? Has it not got social 
objectives behind it? Is  it  merely  a  business  
concern? 

SHRI R R. MORARKA; I know, Mr. 
Ranga, you are so allergic to business. I am 
only pointing out what the audit report says. 
Further I am pointing out that this is an area 
where better management can give better 
results. (Interruptions). If you don't agree with 
my views, please keep quiet. 

Now, Sir there is a penalty for unauthorised 
irrigation. And there is a lot of unauthorised 
irrigation in the State from which Prof. Ranga 
comes. In Nagarjunasagar, they levied a 
penalty of Rs. 11 crores. And out of Rs. 11 
crores, they have waived Rs. 10 crores, and the 
remaining Rs. 1 crore is   under   consideration  
for   waiver. 

PROF. N. G. RANGA; That also should be 
waived. 

SHRI R. R. MORARKA: Now. I give the 
example of transport corporations I do not 
bother about the others, but I will take the 
Delhi State Transport Undertaking. It hag been 
making losses, big losses, for the last three 
years. It has always been making    losses but 
for the last three 

years it has been making very big losses—
Rs. 12 crores and odd in the first year, and 
Rs. 10.46 crores in the second year and for 
the last year Rs. 16.20 crores. That is, Rs. 
4,50;000 per day is the loss made by the 
Delhi State Transport Undertaking. (Time-
bell Rings) Oh, Sir, no! I have got a lot of 
things to cover. 

THE      VICE-CHAIRMAN       (SHRI 
ARVIND     GANESH     KULKARNI): j    
You may have a lot of things... 

SHRI PILOO MODY: Sir, you have 
been given a good chit on cooperatives. 
Give him more time. There must be quid 
pro quo on these things. 

THE VICE-CHAIRMAN (SHRI 
ARVIND GANESH KULKARNI): I am 
sorry. 

SHRI R. R. MORARKA: Sir, I will 
follow your example. Now by import of 
steel a buffer-stock was created. Steel was 
imported only for a few people, and the 
Government is going to suffer a loss of Rs. 
15 crores on that. Why? Why could they not 
be issued import licence to buy it from the 
most competitive marketi to choose their 
import as they like? Then take the case of 
imported cotton. On imported cotton in one 
year alone we have made a loss of Rs. 57 
crores' Sir, I pursued this question. First I 
was told that the information was not 
available, then the accounts were not 
complete. Still I persisted. Finally they said 
that already they have incurred a loss of Rs. 
57 crores and further loss was expected as 
they did not dispose of the entire stock. 

My friend Shri Bhandariji mentioned 
about the collection of tax. The hon. 
Finance Minister has assumed that the tax 
collection cannot be improved. Now, Sir, 
the point which I am going to mention has 
two aspects-one, that tax collection can be 
better and the second, about the sovereignty 
of this Parliament. Sir, I am referring 
particularly to the case of customs and 
excise. Between 1965-65 and   1978   the 
Public Accounts Com- 
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mittee alone has submitted 10 reports on one 
particular issue. The issue is that Parliament 
levies the tax, and the officers administer and 
collect the tax. But in so administering and 
collecting the tax they interpret the 
law and they give exemptions and there by 
they forgo the revenue to such a colossal 
extent that in many cases the intentions of 
Parliament are negatived. I do not have much 
time but I will read out to you only two or 
three cases. A revenue of Rs. 241.69 crores 
was foregone in 1972-73. In the same report 
it is mentioned that a revenue of Rs. 1015.49 
crores was foregone on one item in the case 
of two persons. In 1971-72 again a revenue of 
Rs. 244.84 crores was foregone. In spite of 
repeated recommendations and reports the 
Government did not improve the position. 
The Committee, therefore, ultimately in 
desperation, said in their 13th report—of tbe 
Sixth Lok Sabha 1977.78—I particularly 
invite your attention oecause it concerns the 
sovereignty of Parliament, it concerns the 
ultimate authority of Parliament I quote from 
page 181 of the report. "The Committee have 
noted the continued reluctance on the part of 
the Finance Ministry fo accept any of the 
suggestions made by the Committee earlier.'' 
A little later the Committee further said, "The 
resistance shown by the Government to these 
proposals is beyond the comprehension of the 
Committee. The Committee would_ 
therefore, wish to invite the attention of 
Parliament to this serious matter on which 
only Parliament as a whole can take a final 
decision." This shows the desperation of the 
Committee. I ask: Who has sovereignty? Is it 
Parliament or Executive? The Public 
Accounts Committee which is a Committee 
of the H"»use, has submitted reports after 
reports—ten reports in thirteen years. And yet 
nothing is done; no. The attitude is, let Parlia-
ment do or say what they like and we will do 
what we like. I think this type of situation 
must stop.    Then I 

come to my next point..   (Time    bell rings). 
SHRI LAKSHMANA MAHAPA-TRO 

(Orissa): Sir, he is only following your motto. 
He will go on from one point to another. He 
told you at the beginning itself that he would 
follow you. 

THE VICE-CHAIRMAN (SHRl ARVIND 
GANESH KULKARNI): But I have to 
distribute the time and I have to regulate the 
proceedings. There are many other speakers 
who have to be accommodated. 

SHRI R. R. MORARKA: We only follow 
the example set by big people, and since you 
are our ideal, we will follow your example. 

Now, Sir, so far as transfer of funds to 
States is concerned under the Seventh Finance 
Commission it is said that they transferred Rs. 
1483 crores more in the Budget year. But 
actually if you reckon all the + and — 
including the Rs. 555 crores which they gave 
to the States for paying up their overdrafts, 
the transfer in the next year yould 'be less by 
Rs. 149 crores. It increased from 1957 to Rs. 
3440 crores, that is Rs. 1483 crores. The 
grants figure has gone down from Rs. 747 
crores to Rs. 329 crores, that is, a reduction of 
Rs, 418 crores. Similarly in loans the figures 
has gone down from Rs. 755 crores to Rs. 302 
crores, that is, a reduction of Rs. 452 crores. 
For developmental activities outside the Plan 
the figure has gone down from Rs. 805 crores 
to Rs. 666 crores, that is a reduction of Rs. 
139 crores. Similarly, Sir, Plan expenditure 
has come down from Rs. 2.881 crores to Rs. 
2,300 crores. Now, it comes to, if you deduct 
the amount of Rs. 555 crores also, a reduction 
by Rs. 149 crores. That is all right. But one 
point the Government has to take care of. 4 
P.M. 

THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): I am going to call 
the next speaker now. 

SHRI R. R. MORARKA: Let me complete   
Sir. 
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THE VICE-CHAIRMAN (SHRI ARVIND 
GANESH KULKARNI): You have got only 
a minute or two minutes  more. 

SHRI R. R. MORARKA; The thing is thai 
so far as tne devolution of resources for the 
non-Plan expendi. ture is concerned, it has 
increased and for the Plan expenditure, it has 
decreased. If the Government can take to 
ensure that this extra-devolution which they 
have allowed to the States is also utilised for 
Plan purposes, then the chances of inflation 
would decrease. But if you allow the States to 
have a free hand, then this difficulty would 
arise and we may have more problems 
relating to inflation. Now, about the question 
of financial discipline, I wonder what has 
been clone so far. 

(Mr. DEPUTY CHAIRMAN in the Chair). 

I say this, because, I do not think that there 
is any mechanism whatsoever by which the 
Government can enforce financial discipline. 
Last time, Sir, they gave Rs. 555 crores to pay 
off their overdrafts and allowed them to writk 
on a clean slate. But, unfortunately, the slate 
does not remain clean for a long time. Imme-
diately, they spend more and again they start 
drawing upon the Reserve Bank of Inida and 
then the overdraft occurs. I do not know what 
mechanism you will impose discipline on 
them to see that these overdrafts are avoided. 

Now I come to my last point and that  is  
about the    three     objectives 

    which the Finance Minister has enunciated in 
his Budget. The first is "to minimise the 
disparities, the second is  to  increase   
production  and  avoid 

 . waste and the third is to eliminate un-
employment and under employment. Sir, so 
far as the first is concerned, that is, 
minimising the disparities is concerned, i.e. 
disparities in income and wealth, in his 
Budgetj he has levied 5 per cent surcharge on 
In-cometax, has levied 2.5 per cent surcharge 
ou the corporation-tax to    be 

2175 R.S.—6 

paid by the corporate sector and has increased 
the wealth tax rates on the higherslabs from 
2.5 per cent Io 3 per cent and by 1.5 per cent 
on wealth above 15 lacs. The total revenue 
from these three levies, if everything goes 
well according to the calculations of the 
Finance Minister would be about a hundred 
crores only. From these Taxes which you 
have already have you got about Rs. 2,700 
crores. With Rs. 2,750 crores if you are not 
able to reduce the disparities, then, is this 
amount of a hundred crores going to do that? 
No. It is not going to do that. Those things 
are not going to happen. If you are really 
serious about reducing the disparities, then, 
you must adopt the principle of not worth. 
You must limit the net worth of each person 
and within that net worth, each individual or 
each person must be allowed to hold property 
in any form productive or unproductive, and 
you can limit his wealth as well as his 
income. With that net worth' prin-ciple^ you 
do whatever you like. But, without that, there 
will be loopholes in whatever provisions you 
make. 

Then, Sir, I come to the second thing, that 
isi increasing the production and avoiding 
waste: Sir, I must confess frankly that I could 
not find any provision in this Budget which 
would increase production. So far as the 
industries are concerned, he has withdrawn 
the concession given to them that is, for the 
industries mentioned in Schedule I. This 
concession was given for the last 30 years, in 
fact 32 years_ and he has suddenly 
withdrawn. Then, what more has he done? He 
has withdrawn the excise concession on larger 
production which existed till now. Are these 
measures meant for increasing production or 
are they going to operate in another direction? 
Anyway Sir, I leave it to him. Then, Sir, the 
third point is there which is more interesting. 
It is about removing unemployment and 
underemployment and with regard tc these he 
has made some very exaggerated statements. 
In para 40 of his Budget speech^ Sir, he says 
that 



195    Budget (General) [ RAJYA SABHA ] 1979 -8C 196 

[Shri E. R. Morarka] 
the National Dairy Development Corporation 
programme has been approved and an outlay 
of Rs. 32 crores has been provided for and 
that it is expected that this would provide em-
ployment to ten million farm families. Rs. 32 
crores and employment for ten million farm 
families? That is the rate of Rs. 321. per 
family? If' employment could be provided at 
this rate, at the rate of Rs. 32J- per family, 
what more do we want? There, Sir, I think this 
is a very exaggerated figure and we must 
come to realities and, if you come to realities, 
you would find that except for a small thing 
here and there for the cottage industry or for 
agriculture, he has not done anything which 
would give more employment. Then, he 
meptions about labour-intensive production. 
What has he done about the labour intensive 
production? "With great respect, I would say 
that he has made no proposal. The only 
promise he has made in that he would appoint 
a committee. That is his contribution. And he 
says that he would await the report of the 
committee. 

There is Item 68. Now, under Item C8 
excise duty is levied on whatever items 
remaining free from exicse under any other 
item. Till today, before this Budget was 
presented, the small-scale industries which 
produced up to Rs. 30 lakhs per annum were 
free from excise duty. Now he has reduced 
this figure from Rs. 30 lakhs to Rs 15 lakhs. 
Up to Rs. 15, lakhs it will be free from excise 
duty. Between Rs. 15 lakhs and Rs. 30 lakhs, 
he has levied a duty of 4 per cent. Is it ah 
impetus? Is it a way of giving impetus to 
small-scale industry? It is claimed that this 
Budget is pro-small scale industry. Is lit so, 
Sir?.... (Time bell rings). 

Then, take High Speed Diesel Oil and Low 
Speed Diesel Oil The exemption on LSD and 
increase on HSD and Kersosene lacks both 
logic and rationale because Kerosene is used 
more by poor people.   Even for 

agriculturists the Low Speed Diesel has only 
9 lakh pumps in the whole country, whereas 
for High Speed Diesel there are more than 25 
lakhs. Now, Sir, so far as Low Speed Diesel is 
concerned, the concesson would go mostly to 
Gujarat, because 64 per cent of Low Speed 
Diesel pumps are in Gujarat, next in U.P., and 
third comes Andhra Pradesh. Rajasthan has 
only six thousand. Such States as that of my 
friend Raja Maksoodpur of Bihar— have no 
Low Speed Diesel pumps at all. Therefore, I 
submit that this levy is also unrealistic. 

Our Plan has envisaged that subsidies 
would be abolished. Instead of abolishing 
subsides, we are increasng them. We have 
increased subsidy on food to Rs. 560 crores 
on fertilisers from Rs. 319 to Rs. 448 crores, 
on cash assistance to exports, Rs. 400 crores. 
Now we have added one more item, namely, 
textiles—Rs. 52 crores. Sir, I think we are 
gong in the opposite direction. The cash 
assistance to exporters we are giving on 
certain selected items. This meaxis really 
selective devaluation of our foreign exchange. 
If our idea is to give premium for earning 
foreign exchange, then, Sir my point is that 
when we are getting Rs. 2000 crores from the 
labourers, who have migrated from here and 
are working in Gulf countries and who are 
sending foreign exchange, why not give some 
premium to them also? 

Sir, I had a few more points. But since I 
have no time, I conclude-here. I thank you 
Sir. 

SHRi HARKISHAN SINGH SUR-JEET 
(Punjab): Mr. Deputy Chairman, Sir, it seems 
that while presenting this Budget this year, the 
Janata Party has forgotten what ii wrote in the 
manifesto two years back. That is why a lot of 
criticism is being made not only by the 
Opposition but also by the Janata Party 
members. Different names are being given to 
this Budget. Somebody is calling it a 'kulak' 
Budget, somebody says that it is against the 
urban population, some say that it gives a new 
orientation to the rural sector... 
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AN HON. MEMBER:    Some say it 
is 'anti-RSS' _____    (Interruptions) 

SHRl HARKISHAN SINGH SUR-JEET: 
But, in reality, this Budget is presented in the 
same framework in which the earlier Budgets, 
whether in the Congress regime or in the 
Janata regime, have been presented. In reality, 
it is the same frame-work of developing 
capitalism in our coun, try without harming 
the landlords and the monopoly interests, 
whether Indian or foreign. I do not want to go 
into all the detailed figures. A lot of figures 
have been quoted from the Budget. But certain 
things make it very clear that even certain 
promises or declarations made in the speech of 
the Finance Minister -ire contradicted in the 
Budget proposals. Sir, I would like to point out 
that in the background of Rs. 2200 crores of 
additional money supply and kseping Rs. 1300 
crores as deficit and with about Rs. 1000 
crores of new taxes, it is clamed that there 
would not be any inflationary trend in the 
country so far as prices are concerned and that 
only in the wholesale price, it is going to 
increase by one per cent and in the retail price, 
it is estimated to increase by 4.6 per cent. Sir, 
who is going to believe them? With so much 
of deficit financing, with so much taxation 
falling on the poorman and with the money 
supply rising at a speed of 12 per cent a year, 
who can believe that the price level will bo 
kept as is being claimed? That is why even 
from the Planning Commission some experts 
have said that it is not going to be less than 9 
per cent. In addition to that, Sir, there is going 
to be a lot of deficit in the State Budgets also 
which ultimately will have to be met by Centre 
because the resources for the States are 
exhausted very much and they are demanding 
more finances. From the Seventh Finance 
Commission more allocations are there. But 
they are not satisfied with it. Even after all 
this, they claim that all is well, our economy is 
going on all right, we are having more 

producton, the rate of growth is very high and 
all that. But, they claim this on the basis of 
what? One is that sufficient foreign exchange 
reserves are there, and the second is that food 
production has gone up to 125 million tonnes. 
These are the two things on the basis of which 
they are claiming that the economy and the 
rate of growth and everything is all right and 
that they are marching forward for a better 
life. But, Sir, what is the actual position? I do 
not want to go into this that the per capita 
consumption today is less than what it was 
five years back. Even in relation to foodgrains 
production, this year it is less than what was 
envisaged in the last Plan. In relation to other 
crop? also, the picture is the same. It is not 
equal to what was envisaged in the Plan itself. 
So on the basis of this, to claim that there is 
going to be better future for the Indian econo-
my will not be correct because, Sh. if you go 
into the public debt, you will see by now how 
much it has gone up. The interest charges 
alone —which is next to the Defence bud-
get—come to more than Rs. 2100 crores. 
When you come to the resources, they are no 
trying to find the resources. From where the 
resources can be made available? They are 
banking upon the common man which is very 
clear from the new tax levies that have been 
imposed not only on the luxury items but also 
on others. If they are imposed on luxury items, 
that is all right and everybody will welcome it. 
But can anybody say or has anybody said that 
they have been imposed on luxury items? 
These levies have been criticised by the Janata 
Members themselves; levies on kerosene, 
matches, tooth brushes, tooth pastes, soaps 
washing soap. All these items including the 
bidis are thought to be luxury item by the 
Finance Minister and perhaps the Janata Gov-
ernment. Why? Bidis are used by the common 
man. Mr. Piloo Mody does not use bidis. 
Members of Parliament do not use bidis. It is 
the common poor worker who is using bidis.   
They have not tried to get the 
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resources from where they could be easily 
available. Even tax arrears have not been 
tapped. There are Rs. 1000 crores of tax 
arrears .and there is nothing in the Budget to 
say that they are going to collect that money 
and that they are going to have a machinery 
which will collect that money. Not only that, 
Sir. There is an estimate which is on record. 
Everybody keeps two books of account and 
entries are made separately and loopholes are 
plugged. If these things were collected, there 
would not have been this much of deficit 
which they have placed before Parliament in 
their Budget. But nothing is being done in 
relation to these things. 

Thenf Sir, have they tried to find out the 
resources, where they are available? Our 
friends in the opposition do criticise the 
Budget saying that the burden has fallen on 
the common man and it is stated that so far as 
their Budgets were concerned, they were 
meant for the common man and they 
benefited a lot. But, I would like to ask the 
Finance Minister that during the period of the 
Garibi Hatao when 81 monopoly houses, 
from 1972 to 1976, increased their assets by 
Rs. 3392 crores, did they try to make any 
effort to take a part of those assets? At whose 
cost were those assets increased? Did they 
make any effort to collect a part of it? No 
effort was at all made.... 

SHRI    KALP    NATH     RAI: The 
banks    were    nationalised.    The 20- 
point   programme   for   the  poor was 
launched. 

SHRI HARKISHAN SlNGH SUR-JEET: 
... to tax those who had amasned this wealth? 

So far as the 20-point programme is 
concerned, it is now very clear from the 
survey reports which go to prove that it is in 
that period that the Indian monopoly houses 
have ama~sed huge wealth, 'the Department 
of Company Affairs has brought out a report 
which goes to show that Rs. 3390 crores 
worth of assets were in- 

creased during that time. (Intemip-tions). Sir, 
I was not touching the 20-point programme 
but my friend has forced me to do so. It was 
during the period of the 20-point programme 
that so much was tom-tommed throughout the 
country that land would be made available to 
the landless. What is the total result of it? 
Today the draft Sixth Plan document admits 
that all that has been a failure. And, after so 
many years, we find that only 16 lakh acres of 
land in the whole country has been, 
distributed and total surplus comes to one per 
cent of the total land under cultivation in the 
country. 

Since you have dragged me into this 20-
point programme, I want to say that in relation 
to bonded labour the State Governments 
reported that they numbered one lakh 
throughout the whole country. Now, the 
National Institute of Labour has conducted a 
survey along with the Gandhi Peace 
Foundation and they have found out that in 
the nine States which they covered under their 
survey their number was more than 20 
million. 

SHRI L. R. NAIK: More than 27 million 
bonded labourers. (Interruptions) . 

SHRI PILOO MODY: They are also 
bonded labourers. 

SHRI HARKISHAN SINGH SUR-JEET: 
All their reports showed that they have 
rehabilitated all the bonded labourers. But 
now we find that the number is very high 
which the Congress Government tried to 
cover at that time which has been brought out 
by the report. 

SHRI KALP NATH RAT: What has your 
Government  done in Bengal? 

SHRI HARKISHAN SINGH SUR-JEET: I 
am speaking on the Budget; that is why I said 
this. And so far as that part is concerned, Sir, 
they cannot claim to have given a better 
performance. On that basis, Chaudhari Sahib 
rightly claims that there is lot of production 
and the irri. gation facilties are going to be 
increas- 
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ed and power generation is going to 
be increased. But what happens to 
the poor people, to those who live be 
low the poverty line when there is 
going to be increased in prices? That 
is what I want to know. Only that 
way we can judge our production and 
national income and isee whether it 
goes into the pocket of the poor man 
or it goes into the pocket of the up 
per sections. That is why I am say 
ing that in spite of these slogans __________  
(Interruptions'). 

 
SHRI HARKISHAN SINGH SUR-JEET : 

I am sorry I cannot use this language.    
(Interruptions) 

SHRI KALP NATH RAI: Don't, talk 
nonsense, Mr. Piloo Mody. 

SHRI PILOO MODY: Bonded labour 
cannot talk to me like that. 

SHRI KALP NATH RAI: You are the CIA 
agent; you are also bonded labour of the 
Birlas and the Tatas. 

SHRI PILOO BODY: But not ihe 
bonded labour like you ---------- (Interrup 
tions) . 

SHRI HARKISHAN SINGH SUR-JEET: I 
was saying that they have not made any effort 
to find out the resources, resources from the 
monopoly houses, from their profits, from the 
multinationals who were allowed to exploit 
the cheap labour in our country and take away 
profits to their own countries, and resources 
even from the upper sections, the richer 
sections, the landlords in the rural areas. Of 
course, some concessions are given. They are 
concessions, no doubt, and there is nobody 
who would say that one is goinjg to benefit 
out of the concessions on fertilizers and light 
diesel oil. But the biggest concession is to the 
tobacco growers where earlier not only there 
was so much excise and so much levy but the 
inspectorate and the administration people 
were cheating the peasan- 

try very much. Now they are relieved. It is a 
very welcome thing and everybody would 
welcome it. When we go into the totality of 
these concessions, we find, Sir, that 15 per 
cent of the landholders are holding 60 per cent 
of the land in our country and they are 
producing 80 per cent of the surplus and it is 
that class which is going to bsnefit more. So 
far as the common man is concerned, he has 
been taxed for all the commodities like the 
kerosene, the matchbox, the washing isoap 
and other things. Naturally, these people are 
going to curse and are not going to praise 
because of some concessions given to the 
peasantary. 

So far as other allocations are concerned, 
what we find is that for agriculture and rural 
development, ihe total allocation has been 
raised by Rs. 57 crores. But at the same time, 
perhaps, it is visualised that now no drought is 
going to come in our country. For the drought-
prone areas programmes the allocation last 
year was of the order of Rs. 76 crores; now it 
has been brought down to Rs. 59 crores. Sir, 
recently, I have been to Rajasthan and I saw 
there that not only the drinking water is not 
available for miles and miles, even for the 
goats, nothing is available on the trees. But in 
the Budget we find that the allocation has been 
reduced. Of course there are areas where irri-
gation facilities and other things are available 
but for the areas like Rajasthan, earlier 
allocation should not have been reduced. 

Simiarly, we take "the food-for-work 
programme. A lot of talk is there for the 
unemployment, and the food-for-work 
programme but the allocation has been 
reduced from Rs. IOO crores to Rs 50 crores. 
Similarly, it has been said here as to how 
much allocation has been made for improving 
the condition of the Harijans and other weaker 
'sections. Of course, more allocations have 
been made in respect of irrigation, power and 
so on. Earlier also, allocations were made. 
This has been going on.   It is good. 
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This should be there. But we should not try to 
base our judgement on that. Unless this 
money, unles this investment perculates, to 
the rural sections of the population to the pea-
santry in the rural areas, nobody can change 
the situation. The green revolution has not 
brought any change for them. It has brought 
change for the country because the 
agricultural production has gone up. But so far 
as the common man is concerned, so far ai3 
the rural poor is concerned, disparities have 
increased and they have not benefited out of 
this. Nor are they going to benefit out of this 
now. When there is deficit, they say they 
would like to mop up the resources and so on.   
But from where? 

Now, there is a fad. They say they are going 
to introduce prohibition. So far as I am 
concerned, I never drink. Now, in this 
connection, there have been earlier reports. 
Two thousand crores of revenue is involved in 
this. Not only revenue. But the report is there 
about Bombay prohibition. It has been stated 
that this has resulted in more crimes. It will not 
stop crimes. Nobody can stop it. They have not 
stopped it in Bombay. In many other States 
where this has been enforced, they have not 
been able to stop it. The Central Government 
promises that they will give 50 per cent of the 
revenue. This means, one thousand crores of 
more notes they will have to print in the Nasik 
factory to give effect to this fad of prohibition. 
Therefore, Sir, this argument does not hold. 
When the State Governments are hesitant 
about it, they show the Directive Principles. 
But 'the right to work' is not remembered 
which also has not been included in the 
Directive Princples. But in regard to 
prohibition, they show the Directive 
Principles. Then Chief Ministers are called. 
They are asked to enforce this. They go to the 
Panchayats. They say *Yes'. Prohibition is 
there for two days. People purchase their 
bottles and keep them in their houses.   For 
two days prohi- 

biton is there. They do it like this. I do not 
want to take the time of the House on this. 

Then, Sir, they claim that they will do 
another thing.   This is about unemployment.   
They say they are going to eradicate 
unemployment in ten years and in the budget 
speech also, this has been claimed by the 
Finance Minister that this is being done. But 
there is nothing in the Budget proposals which 
indicates that more employment will be 
generated. What is the estimation?   Now^  
what is  the  number of those     who  have   
'registered their  names  in  the  employment  
exchanges?    This is on the increase.   In the 
rural areas, there is lot of unemployment and 
underemployment.   The situation  is  so   bad  
that  one  cannot imagine  it.   How  can  it   be  
solved? This will not be eradicated unless the 
Government resorts to land reforms. The 
Planning Commission in its draft report has 
said that this has been a failure.   But this   
Government also is not prepared to do 
anything.   In fact, some of the State 
Governments    are advocating the reversay of 
the earlier legislation.   Then,   they  are  
claiming that they are including all these legis-
lations in the Ninth Schedule of the 
Constitution.   They say that all these 
legislations will be included    in the Ninth 
Schedule.   They say    that    an amending    
Bill is being    introduced. Sir,   1 do not know 
what the Ninth Schedule  will   do.   What  
purpose  it will serve if there is nothing in    the 
Act itself.   Ninth Schedule will also help only 
if thre is something in the legislation itself. So, 
in this respect the Government is silent and 
there is nothing in the Budget.   The unemploy-
ment problem cannot be solved in our country 
and the internal market cannot be expanded 
unless land reforms are resorted to.   I  1969, It 
was estimated by the Mahalanobis Committee 
that  after the  imposition of    ceilng, namely, 
20 acres, 63 million acres of land would be 
available for distribution.   Later on, two years 
afterwards, another estimate was given to    
Parliament that 40 million acres of land would 
be avalable.   After    all     the 
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legislations came before us, it was estimated 
that 68 lakh acres would be surplus, but this 
also has not come. The total declared surplus 
now enmes to 46 lakh acres. Out of this, 23 
lakh acres of land have been taken poses-sion 
of and only 16 lakh acres of land have been 
diatributed so far. 

SHRI L. R. NAIK: That too on paper. 

SHRI HARKISHAN SINGH SUR-JEET: 
This has been done on paper by the Congress 
Government and this Government also says that 
they will complete this process. I do not know 
what they mean when they say that they will 
complete this process. Apart from these Acts, 
how much is there in benami transactions? 
Recently, some surveys have been made. . Let 
there be a Committee of the Parliament. If the 
Janata Party is genuine and serious of what they 
talk about land reforms, let us unite and appoint 
a Committee. On paper, on the revenue record a 
landlord may be having a farm below 18 acres, 
but actually he will be holding a farm of 1000 
or 2000 acres. In whose name is it held? There 
have been some recent surveys in this regard. It 
is in the name of dogs] in the name of dead 
people, non-existent, and yet it is there. 
(Interruptions) Yes, it is in the name of bonded 
labour also. It is a fact, you have rightiy 
reminded me about that. So, if a survey is con-
ducted, if an on-the-spot enquiry is conducted, 
one can find out such lands which are held 
under benami names, and those lands could be 
available for distribution to agricultural labour. 
In this way we could think of tackling 
unemployment to some extent, but on this 
question nothing is said in tbe Budget. 

Similarly, about bonded labour, nothng is 
>said here. Revealing reports have come about 
bonded labour. Everybody has ben cheated. 
Unless there is availability of credit for them, 
unless there are employment avenues for them, 
there is no question of thinking that you have 
done away with the 

bounded labour problem, that you have 
freed all bounded labourer. Re. cently, from 
Madhya Pradesh some contractors have 
brought the bounded labourers into Karnal 
District. Their number is more than 2000 
and how much are they paid? They are paid 
Rs-. I-l$s to Rs. 2 and they are not allowed 
to go anywhere. 

 
Their children are not allowed to go out if 

they go to the market. That type of thing is 
happening and nobody is bothered about it. 
There is no talk in the Budget of bonded 
labour, whose number is about 2.7 millions 
in the country. 

Smilarly, there is no talk here about 
eradication of indebtedness. Yes, you talk of 
more allocations, co-operative loans, this 
loan and that loan but where is the loan 
going, who is actually utilising it? Even it is 
on paper that 35 per cent of the loan from 
the co-operative banks is used by small 
marginal farmers, but who is actually the 
beneficiary? If a survey is con-ducted_ it 
will be found th3t very little goes to them. 
Even if it goes to them, that money is taken 
away by the richer sections there and again 
given to them at a high rate of interest. TMs 
is how they are being cheated and squeezed. 
Nothing is being done in ths direction. Now 
let us see how big the problem of 
indebtedness is going to be. According to 
the Reserve Bank survey, in 1951-52 it was 
Rs. 750 crores, In the next survey, in 1961-
62 it Rs. 2,400 crores and now the estima-
tion is that it is not less than Rs. 6000 
crores. With this indebtedness can you think 
that you can free bounded labour, you can 
free the peasantry of that thing? Nothing is 
said about this indebtedness in this Budget. 

Lastly, there is a big talk that it is the 
peasants' Budget, peasant is going to benefit 
from this. Now let us see what is the fate of 
the peasant even in relation to the little 
thing which is given to him in relation to 
fertilizer.   The Government is not do- 
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ing anything to arrest the fall in prices of 
agricultural commodities. What is the position 
today? Is there any proposal in the Budget that 
they ave going to spare more money and the 
Government is going to take up all the stocks 
and fix the prices? No, there is no such 
proposal. Now look at the rate of potatoes. 
They are being sold at Rs. 20 to Rs. 30 per 
quintal, but nobody is there to purchase them. 
And the Government is not making any effort 
in this direction. Similar is the position of 
sugarcane. I went to U.P. recently and found 
that sugarcane was being sold to the khandsari 
factories, small factories, at the rate of Rs. 3 
per quintal whereas firewood was being sold 
at Rs. 20 a quintal. That is the position and see 
how the peasantry is getting ruined. What 
benefit this Rs. 5 on one bag of fertilizer will 
give him if he is being squeezed like this? 
Similarly, the cotton prices have fallen very 
much. Well, my friend here will say that the 
cotton industry, the textile industry is a sick 
industry. I cannot understand that because the 
price of cotton has fallen by 40 per cent as 
compared to last year and in the production of 
cloth 45 to 50 per cent is the raw material 
component. Why has the price of cloth not 
fallen at the rate of this price? Why are they 
not making any effort about it? The peasantry 
is getting ruined so far as the price is 
concerned. You would answer that the Cotton 
Corporation of India is there to enter the 
market. They have set up the Agricultural 
Prices Commission. There has been a lot of 
debate on it; I do not want to say anything. 
They are meant to see the market trends and 
availability. They do not go into the cost of 
production and see that the peasant must be 
protected. And then even if the price is 
decided there is no body to enter into the 
market. The Cotton Corporation expresses its 
helplessness because they have no money to 
purchase. Now Maharashtra has set up its own 
Cotton Corporation. It is what    Cotton 
Corporation    of    India 

paying Rs. 20 a quintal more than pays. 
Similar is the case of Jute Corporation of 
India. The same is the position in the case of 
all other crops. So this question has to be 
tackled. If the Janata Party thinks that it will 
be able to win over and consolidate among the 
peasantry, it is wrong because now the pinch 
is being felt of the crash in prices. For that 
some efforts are required which will not be to 
their liking. If the industrialists say, "No, we 
do not purchase at this rate" and the rate is not 
remunerative, then naturally you will have to 
'Nationalise the textile industry'; you will have 
to say: "Nationalise the sugar industry". Then 
you will find what happens and how it 
becomes productive and all that. But that they 
won't do. And if this is not done, then I think 
there will be no result and they will not be 
able to save the peasantry. It is in ferment on 
this question now. On this all are united. 

Then I want to mention a few words about 
our Missions in the foreign countries. A lot of 
money is being spent on them. But the way 
they are treating Indians is something which 
the Government should go into. There K a lot 
of Indian population abroad— not in hundreds 
and thousands but in lakhs—in the United 
Kingdom the Gulf countries and in Canada. In 
Ihe United Kingdom and Canada, the racial 
discrimination which they have to face is of 
the worst type; and it is becoming more and 
more. But when our Indian community 
approach our High Commissions or their 
offices there, they do not attend to them; they 
do not bother about their difficulties. They 
'enjoy*! their life and nothing is done there. 
That is why recently certain facts were 
brought in this House. And those facts we 
came to know from the papers 'and not from 
our offices there. These tests were going on 
and even now they are not stopped. It is said 
that the British Home Ministry has sent a 
secret cir-cular, on the basis of which a lot of 
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things are still being done there. This is said 
by whom? By someone who was the Minister 
there. He has exposed that. Why has our High 
Commission not reported this to us? So this 
must be attended to. 

Lastly, I would <say that on one point all 
of us seem to be united. The new tax levies 
which fall on the common man and which are 
not en luxury items—like tooth brushes, tooth 
pastes, kerosene and on soaps and washing 
soaps must be withdrawn. Levies have been 
imposed not only on the soaps which you usej 
but also on the soaps which a common man 
uses. 

SHRI PILOO MODY: Whether ynu wash 
or do not wash. 

SHRI HARKISHAN SINGH SUR-JEET: 
The Leader of the House is here. He must 
convey our feeling that on this the whole 
House is united that these levies must be with-
drawn. At least, this wiH create some 
confidence that the Government has given 
some consideration to the voices iaised by the 
people about this Budget outside. 

With these words, Sir, I thank you very 
much for giving me this opportunity to speak. 
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Right now we are sitting on an inflationary 
volcano: when it erupts, the nation will find 
itself unprepared. 

It will lead to galloping inflation. 
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'The Prime Minister would not allow 

more than 5,000 tonnes of Gur to be 
exported which suggestion was made in 
order to boost its price that had gone down 
very low. Inasmuch as the production of 
Gur in the country was estimated at 86 lakh 
tonnes, export of such a small amount could 
not make any dention the producers' price. 
As for the cost of interest of the consumer, 
inasmuch as consumption of Gur 
constituted only 0.7 per cent of his total 
consumption, export even of one-third of 
the total production would not irk him." 

 

"In August last, with a view to host a 
meeting of the UNCTAD in January or 
February, 1980, the Government decided to 
spend an amount of Rs. 15.66 crores on the 
construction of one hotel and one hostel as 
also on expansion and renovation of the 
Vigyan Bfiawan. This expenditure could 
very well be avoided,  and    this    huge 
sum 



215 Budget (GenemZ) [ RAJYA SABHA ] 1979-80 216  
spent upon sinking of tube-iwells, 
construction or expansion of a fertilizer 
factory and providing clean water to 
thousands of villages which are going 
without it."*" 
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"In his abounding affectid*n for his son, 
Shri Desai does not realise that he has done 
great harm to the Janata Party, the public 
life of the country and to democracy. He is 
so much obsessed with personal reasons as 
to endanger the public weal.    I have 
already    referred to 
the matters of    the    Birlas'..................... " 
and all this. 
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"It must be held that R.S.S. activity is 
akin to a work for a political purpose." 

''It is working for advancing an opinion 
or political philosophy not for any 
charitable purpose or religious purpose." 
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SHRI M. R. KRISHNA; Mr. Deputy 
'Chairman, Sir, first I have to congra 
tulate the Finance     Minister for his 
grateful exit from  the     Cabinet  and 
also for his graceful re-entry into the 
Cabinet.    The  Finance  Minister  per 
haps  is  justified  because  generally 
the Finpnce Ministry is headed by 
somebody who  is  considered to be 
an expert in tl  »  finances.    It is     a 
highly techn; ortment.      There- 
fore, the present Finance Minister dia not 
probably base all his proposals on any sound 
basis. He only wanted to tackle the problem of 
a small section: thereby he disturbed the 
whole applecart. Any Finance Minister would 
like first to think of increase of production, 
growth in the national income and various 
other things. But this Finance Minister was 
probably having this feeling that industries are 
upsetting the growth of agriculture. Therefore, 
he thought it proper that he should curb the 
industries while giving assistance to 
agriculture. Every Finance Minister, every 
Government, whether it is the Central 
Government or the State Government, wonM 
first like to create wealth in some form or 
other. Fortunately in our country we have got 
both public sector industries and private 
sector industries. Public sector industries have 
been conceived in order to see that they 
become examples for private industrialists. 
While starting public sector industries the 
Government was not unaware of the 
difficulties that the public sector industries 
were supposed to __face. First of all there was 
no managerial skill to manage these public 
sector industries.    Therefore, the public sec- 

tor industries suffered heavily. Later on the 
public sector industries started functioning 
under bureaucrats who are neither good 
administrators to maintain law and order nor 
are they experts in managing industries. There-
fore, the public sector industries started 
suffering. The Finance Minister would have 
dc/ie well if he had suggested some means to 
streamline the public sector industries which 
are manned by people who are not experienced 
enough to handle them; he would have really 
made these public sector industries function 
efficiamtly so that national wealth could have 
been improved and that would have given a 
handle to the Government to take over 
industries which are under private sector and 
which, are not property managed, so that the 
people and Parliament could also feel that the 
Government was right in takingjsver those 
private sector industries. Every private sector 
industry does not bring in the required money 
to start its industry. Nearly 80 to 90 per cent of 
the money required for any industry, large 
industries particularly, even small-scale 
industries, comes from the Industrial Finance 
Corporation and other finance corporations 
which are under the Government. Therefore, 
no private sector industry can claim today that 
they own the industry except the fact that they 
own the technical skill, they know the know-
how, they know how to manage the industry. 
Beyond this, their contribution towards the 
finances is almost nil. So what is the position 
today? Because the public sector industries are 
not properly managed, when you try to take 
over an industry from private hands, an 
industry which is sick, which is not able to 
meet the demands of its labour, which is not 
able to keep up the production schedule, which 
is not able to increase the wealth of the 
country, the people wiH not allow the 
Government to take over that private 
industry—because the management of the 
public sector industries, industries which are 
purely under the Government, is not done 
properly.    Sir, if    the Finance 
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Minister wants to give certain concessions to a 
very small percentage of the agriculturists, 
nobody would feel jealous of them and 
everybody would like those concessions to be 
given to tne agricultural sector. But the Finance 
Minister has totally forgotten that 85 per cent of 
the small farmers are not the people who have 
adopted the developed or improved patterns of 
cropping. They are not the people who have 
adopted the hign-yielding varieties and they 
cannot afford to buy the seeds which are very 
costly, they cannot "afford to buy the fertilizers 
and ' pesticides which have to go with the use of 
high-yielding seeds and with the modern or 
developed methods of cultivation. Therefore, 
when the Finance Minister says that he has 
given concessions to the agriculturists, he has 
only given concessions to a very small 
percentage of farmers whose problems he is 
conversant with and, therefore, Sir, the Finance 
Minister has not been able to gain any sympathy 
or favour from the agriculturists who own less 
than two acres of land and who are really in 
need of assistance. Sir, today, there are small 
farmers who form only 19 per cent of those who 
have- adopted the improved methods of 
cultivation or who use high-yielding varieties 
and for them, the cost of fertilizers is only 4.6 
per cent of the total cost of cultivation. It is only 
4.6 per cent and it does not constitute a big 
amount. Even the assistance or the loan which 
they get is only 13 per cent from the co-
operatives and even there, Sir, only if the co-
operator is really effective and only if he has got 
any influence, he is able to get the assistance or 
loan from the co-operative institutions. All 
along, Sir, it has been only a small percentage of 
farmers who have been getting the assistance 
from the State Governments and also from the 
Central Government. Now, take the case, of the 
taccavi loans. It is only the big farmers who 
have enjoyed this to the maximum. In my own 
State of Andhra Pradesh, nearly a crore of 
rupees was written off which was giverfas 
taccavi loan *U75 RS—7. 

to the agriculturists and there also there are 
instances, which have been brought to the 
notice of the State Legislature and also 
Parliament, in which some of these big 
farmers have taken the taccavi loan at a very 
low interest and the same money is beint; 
given to the small farmers at an abnormally 
high rate of interest. But these are the things 
which are already in existence and, 
therefore, the Finance Ministers has not 
done anything good by giving ceriBirf 
concessions to the small number of such 
farmers who come from his clan and he has 
only incurred the displeasure, the 
displeasure of the small farmers whose 
number is far greater and also the industries 
without which agriculture cannot be 
improved. 

[The   Vice-Chairman   (ShrI      Shyam Lal  
Yadav)   in the  Chair] 

Sir, I for one" stand" for the development of 
agriculture. But, at the same time, I would 
like to say that when I see the progress of 
land reforms, I find it to be very slow aricT 
I feel very such unhappy over the 
distribution of land to the poor people. My 
friend has already given the figures in this 
connection. What was the land that was said 
to be available and which could be taken 
over and distributed to the people? It was 
nearly eight million acres at one time and 
this figure has completely sunk today to a 
low level and there is hardly any 
appreciable number of people who have 
been benefited by these land reform 
measures. Therefore, these land reforms are 
no more an attraction to the weaker sections 
of the people in the villages nor is anyone 
enamoured of these land reforms and the 
efforts af distribution of land to the tiller. 
Sir, what is going to happen in the villages 
now? One thing is definite.- Today, Sir, in 
the village community, the feudal landlords 
have become very powerful. What has been 
done in all these SBftjf years? Even though 
much was not done, on 

    account of what was done, there was this 
feeling of fear in the minds of every landed 
aristocrat in the village     that he could not 
become that tyrant 
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as he was once and that there could not be any 
person who Gould force the members o! the 
weaker sections to work in his field. He cannot 
any more be his lord. That type of feeiing 
existed. That feeling has not vanished. Every 
person in the village feels that he is most 
powerful and he can suppress anybody. 
Therefore, there is bound to be a lot of riots, a 
lot of fight, a lot ot ilJ-feeling, in the villages. 
Thig is definitely not one thing which has 
happened from the recent times. Therefore, I 
would like to place more importance on the 
industries, specially small industries and 
cottage industries. Mr. George Fernandes said 
that he has started district industrial centres. 
There were many schemes which had been 
brought out by the previous Government also. 
What was lacking is the implementation. Now, 
the implementation is defective, because the 
structure is not there. Therefore, unless the 
Janata Government thinkg of structural 
changes, all these promises to the small man, 
fh"e~"poor man, about the district industrial 
centres, etc. is not going toV^give him any 
benefit. First of all, even though they may think 
of having small industries in the villages, 
unless the people are trained, they will not be 
able to take up industrie*: Training is most 
essential. It is not merely the training. There 
should even be earmarking of the amount 
because in spite of what has been spent in the 
cottage and village industries schemes all 
along, the benefits derived by the poor classea 
are very negligible. Even there, it is the richer 
class, the influential people, who benefited out 
of these schemes. The poor man did not 
materially benefit and his condition has not 
changed. Even though, while evolving these 
plans, it is said that these are going to benefit 
the poor class, they definitely did not do so. 
Therefore, I would like this Government to bear 
in mind that while starting these industries, 
they should be able to train people in" various 
areas. It is no good—T~am totally opposed to 
it—if they think of a hereditary profession, if 
you ^aTl the 

cottage and village industry as shoe, making. 
Can't you think of any other better avocation 
for a weaker section person? This attitude will 
have to be changed... (Interruptions) There are 
so many industries. There are so many things 
for which a person could be trained and 
assisted to start his own industry. Unless this 
is done, you would only be creating a feeling 
amongst the weaker section.? that you are 
trying to continue the hereditary type of 
profession and you have no mind to help these 
weaker sections. Therefore, Sir, the land 
reforms I have all interest and hope in it, 
because today with the Government there is 
absolutely nothing-— neither any scheme nor 
anything—tc force them to give their lands. 
All the records have been "corrected properly 
and there is nothing left with the landowners 
to be taken over by the Government. 
Therefore, this will be a futile exercise for the 
Government if they go in "for land reforms. 
Therefore, I am only stressing the need for 
starting industries where these people would 
be properly employed. 

Another   thing,   Sir.     Even   though the  
Finance  Minister    fils  said  that allocation  
for  housing,     etc.  for  the weaker  sections 
has  been     increased to Rs.  125 crores, he    
has not given the   break-up  of  these figures.    
This might include the    backward  classes 
also.    In  any  case,  the  mere  allocation of 
money without proper schmes is  not going to     
help.    This kind of thing was going on for the 
last thirty years and  it'cfoesThot     help  
anyone. Therefore,     even in  the     plan  there 
should be a     separate    plan    which should 
be prepared  for    the weaker sections.    Unless  
that  is  done,   it  is not going to help anybody.    
Sir, now I would like to say something about 
the Defence preparedness.    Now    the Chinese 
attack on Vietnam has opened  our eyes.    We 
^ere not  ignorant about it nor were we not 
knowledgeable  about  it.    The     greatest     
man, Pandit Jawaharlal Nehru, tried to win 
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the friendship of the Chinese and he was  als0  
betrayed  by     the  Chinese. When our friend,  
Mr. Vajpayee, was going to China,     
everybody  was accusing why Mr.  Vajpayee 
was going there,  and  also for  getting     
insulted by the     Chinese.      Sir,    when    the 
Chinese could betray the greatest man of  this     
country,     Vajpayeeji  is  no match for them.      
But what I would like to say about his visit is, 
how is it that our Intelligence here both of the 
Home  Ministry     and     the     Defence 
Ministry failed to inform the Foreign Minister   
what  the     situation   is     In China.   Is our 
Intelligence that poor? And  if that  
Intelligence  is  so     poor and so niggardly, 
how can    anybody rely  upon  the  word of the  
Defence-Minister  when  he  says  that  nothing 
is being done on the Bhutan side or that no 
troop movement is there from the Chinese 
side?    How can anybody trust  this kind  of  a 
thing     because, Sir, when the Foreign 
Minister visited China, the Chinese did    not 
even have  the  courtesy to     allow  him  to 
ccme back to  India  and then  attack Vietnam.  
They only wanted to mock at India. They 
wanted to insult India. The person m^y be a 
very small man or he may be immature but he 
represents the     country.     Government  of 
India's   Foreign   Minister   goes  there, and 
when is still there, Chinese attack on Vietnam 
takes place.~!?ir, I have to blame   only   our   
Intelligence.      From this I feel that    our    -
Trife'lligence is very poor and to me it appears 
that they let us down. 

Therefore, Sir, Defence preparedness is 
very vital to this country. In this Budget, it'is 
said that the Defence Budget has increased 
only by about Rs. 200 crores. But that is not 
going to help the Defence preparations in a 
big way. Sir, today, whatever the purchases 
are in Defence and whatever the Defence 
industries are, they are kept a closed thing 
from us even-though the Defence fecrets are 
no more secret in the whole worTcT. What is 
Russia doing, the Americans know; what the 
Americans are" doing, the Russians know. 
And what equipment we  hav* eot  and  at  
what  price we 

are going to sell them after five or six years,  
are  all    reported     in the American press. 
Therefore, Sir, there is nothing secret.    But 
everything is considered to be secret as far as 
this House is concerned.    And the House does   
not   have   any     proper  way  of assessing  
the  Defence'    preparedness. Sir,  there  are  
industries     under  the Defence Ministry.   In 
other countries, even if a sophisticated    item 
i§ prepared  for  the     Defence,   they  know 
the price because the evaluation, etc., is done  
by  the private parties.    But here we do not 
wanf that everything should be exposed.   
"£ut*vfraTT feel is that we should be in a 
position to know the cost of the things that are 
produced in the    Defence    factories. (Time 
bell rings)     That is a    must. Therefore, Sir, I 
would like the Defence Ministry to come 
before      the House and tell us. There are 
some sophisticated industries about which the 
House need not know.    But there are various 
purchases and various productions in  the 
Defence factories which can be  made known 
to    this House. (Time bell rings) 

Sir, in this connection, I would like to say 
one more thing. The Defence Ministry should 
keep its personnel very happy. The Delfenee 
Ministry cannot function itself in an isolated 
manner. The Defence Ministry has got various 
cantonments in the country. The cantonments 
like the one in Delhi are under the control of 
the Government of India. The cantonment 
areas are directly under the Government of 
India through the Defence Ministry. But the 
situation in the cantonments is vary pathetic. 
They are being treated as if they do not belong 
to this cauntry. Even in the matter of house 
sites in the cantonments, the Defence Minfstry 
is asking the State Governments to pay them 
the market rate and purchase the house sites 
which are meant for the weaker sections. Even 
though the Defence Minister happens to be a 
Member from this community, still he has not 
been able to understand the  problems  faced  
by  the     civilian 
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[Shri M. R. Krishna] 
population     in     cantonment     areas. 
[Time bell rings). Sir, I had to make 

this point clear because recently when the 
Defence Minister went there, even the 
members of the Cantonment Board had to 
resort to fasting and there was procession 
after procession. Therefore, Sir, the thing:; in 
the Cantonment areas are not at all good. 
They do not even get water to drink. We are 
talking about the drinking water supply 
throughout the country. But the people in 
those areas, which are directly undei-the 
Government of India, do not get the water to 
drink" and they do not have a place to live in. 
Their houses or huts are demolished every 
day. This ha,j become almost a daily occu-
rrence in Cantonment areas. 

Therefore, Sir, through you, I would like 
the Defence Minister to take up this mater 
and in case he wants to send a committee to 
find out this thing hi; should send a 
Committee of Membeig of Parliament to 
Cantonment areas to see how the civilian 
population in these cantonment areas lives.    
Thank you. 

SHRI K. S. MALLE GOWDA (Karnataka): 
Sir, I w.dfuS welcome the Budget proposals in 
so far as they have, fdr the first time, in the 
history of the Indian Parliament, drawn wide 
attention of the urban intelligentsia, the 
industrial sector and the Indian political 
leadership to the rural realities. Mr. Charan 
Singh, as he is known, as the champion of the 
oppressed, disorganised rural India, has 
succeeded in pinpointing to the Indian 
leadership and to the thinking people that the 
greatly weakened rural economy is the root 
cause of tbe Indian economic ills and that 
India's proverbial poverty cannot be eradicated 
if the antiquated thinking regarding the 
economic policies to be pursued are not 
completely changed. The Indian political 
leadership and the Members of Parliament 
must realise that the concessions that the 
Finance Minister has     given to help 

the rural economy are only a drop in the 
gcean. 

Sir, I was in this House when six years 
back the price of fertilisers was raised by IOO 
per cent at one stroke and the prices of some 
types of fertilisers rose from about Rs. 1000 a 
tonne to Rs. 2000 a tonne. Good many 
stockists of fertilisers became lakhiers at that 
tim* overnight. When farmers were struck 
such a heavy blow with scant respect for their 
voice or for trie rural economy, we heard not 
this much of criticism in the   country. 

Now the petty reduction of duty by Rs. 100 
a tonne and the reduction of duty on light 
diesel oil and other small reliefs given to 
farmers should not evoke any criticism at'all 
by the right thinking people of this nation of 
five and a half lakh pathetic villages. It must 
be noted that the prices of fertilisers and 
pesticides have gone up three times and the 
excise duty on fertilisers alone comes to Rs. 
150 crores. Index for agricultural output has 
shot up Irom Rs. 100 in 1967 to Rs. 213 in 
1978. 

I must say, and the modern society-has to 
agree with me, that the attitude of political 
leadership in India towards the rural sector, 
and its unrealistic agricultural policies has to 
change if India is to be built as a modern State 
and poverty is to be eradicated. 

One must feel unhappy that Mr. Charan 
Singh's Budget is termed a 'Kulak Budget' using 
the Russian word, kulak, when too meagre a 
relief is piven by him to farmers while daylight 
robbery of farmers' income is committed by 
theconsumers by way of low prices paid for the 
farm produce: i.e., by Government *-not ensuring 
the farmer parity price for his produce. 

Non-farming people of India must realise 
that with the low ceiling on land-holdings of 
10 to 18 acres for a family of five people, the 
maximum net income a rural family can get is 
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abcut Rs. 10 to Rs. 15 thousand only. In the 
modern world, in the year 1979, of the 20th 
century, a whole rural family of at least three 
working people can at best get a maximum net 
income of what a class III employee in a bank 
or LIC or any other public sector undertaking 
gets. What some people pointedly call a big 
farmer, a kulak or a rich farmer and his family 
together get no better income than the salary 
and allowances of a Member of Parliament. It 
is high time that all of us Indians realise fully 
that after the imposition of a low ceiling on 
land holding, the so-called rich farmers or So 
viciously labelled kulak's family can a£ best 
be classified with the urban"" middle class 
family. 

Sir, the Indian economists, the industrial 
sectors lay stress on 'savings generation' for 
new investment and employment-generation 
in the industrial economy. Why do they not 
stress the same thing regarding the rural 
economy? 

Out shortage in rural housing including the 
bulk of substandard houses to V?; rebuilt or 
substantially improved is to the order of about 
7 crore houses. Is it possible to modernise our 
villages even in the next hundred years when 
the Government incapacitate the rural 
families from effecting sufficient savings for 
investment in better agriculture, better 
housing  and better living? 

Th* political Leadership in India has 
blindly adopted double standards in respect of 
the all-important economic policies, one 
savings generating and f'rowth-otiented 
economic policy for thp urban sector and. the 
other, no-sa^ ings economic policy in respect 
of the. disorganised and voiceless rural sector. 
If this is not the whole truth, how would the 
Planning Commissio,!, the Government and 
the Indian political leadership account for the 
politically explosive fact that the socio-
economic gap between the urban and rural 
societies is  inexorably"    widening     year  
after 

year? To     those     who     would 
misleading talk about the gap between the 
rural poor and the no-called rural rich I would 
tell "Please know thyself the very much 
wider gap between the urban poor and the 
urban rich." 

Sir, I travelled in the U.S.A. and Japan 
recently. In the U.S.A., milk, foodi honey> 
cars and consumer gpods do not just flow but 
they are in floods. The U.S.A. has been 
supplying foodgrains to Russia for the last 
few years and has contracted to supply to 
China also this year. Ths proudest and the 
biggest communist countries are importing 
food from the U.S.A. In the U.S:A:, food is 
not only a plenty but is 50 per cent cheap-per 
than in the western countries and 300 per cent 
to 500 per cent cheaper than in Japan. 

Sir, I met Mr. Bob Bergland, Secretary  of 
Agriculture,  Government    of U.S.A. in 
Washington and presented a copy of my book 
'For Power or For People'. When he asked me 
about the progress  in  agricultural front in our 
country,   I  told  him  that  during  the last  20  
years,     through     community development  
schemes;   a  large  number  of farmers have 
been      enabled to adopt modern technology in 
farming and produce more per acre than before 
and  that we    have     attained self-sufficiency  
in     food     production. I   also   tolcl him   
that   there   are   5$ lakh   villages   in   India   
which,  could be easily identified as  such by 
their backwardness   and      poverty-stricken 
condition  whereas  in the     U.S.A.    I could  
not   identify     any     village  as such    and 
that    I could    notice      no urban rural socio-
economic    gap, not to steak of the widening 
gap as      in our country. 

I also visited Japan, another great 
democracy, to learn about the presenl 
agricultural conditions in relation tc their low 
land-ceiling policy as 1 had written one 
chapter in my bool< entitled 'Realities of 
Agriculture ir Japan'.    I was given to    
understand 
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[Shri K. S. Malle Gowda] 
by the Economic Advisor in the Indian 
Embassy there that ceiling on land for 
personal cultivation has been relaxed. 

I want to bring home to my coun-Irymen 
that though the Japanese farmer is the most 
efficient farmer and produces the maximum 
from his land, the cost of rice which is grown 
in more than half the area of cultivated land 
there, is nearly three times that of India. The 
producer's price of rice was raised from year 
to year under the Government's policy of 
assuring tfye farmer an income comparable to 
that of the urban industrial worker. And the 
price at which Government buys up rice from 
its farmers is more than twice the price of 
imported rice. 

If in India our Government pays just Rs 
20/- more per quintal for the principal 
foodgrains, such as rice, wheat and ragi as 
support price, it would amount to more than a 
thousand crores annually. Therefore, as 
responsible Members of Parliament, we have 
to welcome the paltry concessions given t0 the 
Indian farmers by Mr. Charan Singh and this 
change !n the Government's attitude to rural 
sector is a welcome sign for the people of 
India and to the Janata party. 

Therefore, Sir, T urge upon the Janata 
Government to re-orient fully their economic 
policies including, the vital agricultural 
policies based on realism,  pragmatism  and  
modernism. 

It is vital for a free democracy like India in 
the new age of awakening, to equalise the 
economic oppor-tunitiei, i.e. the income 
opportunities among both the rural and the 
urban people not only to ensure social justice 
to all the citizens but als0 to ensure that the 
rural people are not treated as second-class 
citizens and placed at a great disadvantage. 
Even China, a great Communist country is 
giving up its ideological policies   in   favour   
of   modern   tech- 

nology which produces food ani consumer 
goods in abundance and efficiently at lower 
prices for its people. Americans are building a 
chain of hotels at a cost of Rs. 500 crores this 
year to boost tourist economy in China. 

Sir, I would make a fervent appeal to the 
Finance Minister to feel the pulse of the 
nation and go with the people. I would appeal 
to him to cut the additional levy on petrol to 
20 paise per litre. In the U.S.A: petrol costs 
about Rs. 5.50 per gallon while in our country 
it costs now nearly Rs. 21 per gallon. 1 would 
appeal to him to withdraw the levies on 
kerosene oil and bidis which are used by the 
poor masses. 1 appeal to him to withdraw the 
levies on edible oil, matches, cooking gas and 
baby foods and earn the gratitude of the 
housewives. 

Sir, I would make an appeal, a special 
appeal, to the Finance Minister to withdraw 
the additional Wealth-tax proposed. I would 
appeal to him to limit the maximum wealth-
tax rate to 2 per cent. 

I think the Finance Minister be- 
lives that the best, government is 
the least governing and least haras 
sing Government. It is vital for a 
democracy that it builds up a broad- 
based middle-class in the country 
and that larger and larger number 
of peopK are able to have 'savings' 
so that they help themselves with- 
nt looking to Government u ?lp 
tt is found that the valuation of property for 
levying Wealth-tax is made irrationally in a 
most oppressive and harassing way. 
Especially the agricultural properties are 
being valued in a most harassing way. I 
appeal to the Finance Minister to constitute a 
National Citizens' Committee to suggest 
norms to make valuation of oroperties for the 
purpose of levying Wealth-tax. 

Sir. in the U.S.A., rapid development of 
the economy was made pos- 
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sible by construction of a vast network of 
roads bridges which made travelling and 
transport of goods most convenient and best 
in the world. The toll collected will pay to 
meet the cost of large costly bridges and 
tunnels within five years. It is not to India's 
credit that there 13 not one National Highway 
in our country which has even two marked 
lanes each way. 

I make an appeal to the Janata Government 
to allot Rs. 800 crores each year during the 
next ten years for construction of a big 
network of bridges and asphalted roads in, the 
country. This would boost the economy and 
also redu.ee unemployment  in  the   country     
considerably. 

SHRi NARASINGHA PRASAD NANDA 
(Orissa): Mr. Vice-Chairman, Sir, this is not a 
Budget but a disastrous misadventure, a 
cavalier exercise) fraught with the danger of 
11 per cent built-in rate of inflation in the 
economy. You will notice, Sir, that the 
uncovered budgetary deficit of Rs. 1355 
crores is a deficit calculated at the stage of the 
'Budget proposals. When the revised esti-
mates come, this deficit is bound to increase, 
as we have noticed in the years 1977-78 and 
1978-79. This may still go up to Rs. 1500 
crores. You will notice! Sir, that the Central 
Government expects to borrow from the 
market, largly from the banks, Rs. 1850 
crores. Even if only three-fourths of this 
amount was borrowed from the banks, the 
addition to the overall liabilities will be of the 
order of Rs. 3,000 crores, of which, 50 per 
cent will be the money component. Thus, the 
money supply expansion will be anywhere 
between Rs. 14Q0 and Rs. 1500 crores. Bank 
loans to the commercial sector will result in 
an equal expansion of money supply. 
Therefore, Sir, the total increase might be, as 
I have already saidl about Rs. 3000 crores or 
a 15 per cent rise over that of the last year. 
Now what is the expected increase in 

the output? The hon. Finance Minister 
himself has admitted that tne expected 
increase in the output is about 3.5 per cent. 
Sir, in that case, the reasonabie conclusion is 
that the inflation potential of this .budget 
could be easily about  11  per cent. 

Sir, the foreign exchange researves are 
growing very slowly. We notice t.iat the 
exports are sagging and the import bill 41s 
rising. Therefore, one can reasonably infer 
that not much support could come from the 
reserves in hplding the.pr^ce iipe although 
the honi. Finance Minister expects that the 
foreign exchange reserves may come to his 
rescue in fighting the inflationary  spiral. 

Now, Sir, our food stock is 20 million 
tonnes. That is another source on which the 
hon. Finance Minister depends for checking 
the inflationary spiral, but may I submit, Sir, 
that the food stock that we have now ot 
million tonnes, is primarily as a result of good 
monsoon which we had last year and this 
year? What is the guarantee that we will have 
a good monsoon next year also? Alter all, 
when we mostly depend on the rain god,, on 
ttie weather god for good crops, to depend on 
this stock of foodgrains of 20 million tonnes 
to combat this inherent inflationary .spiral 
would be absolutely wrong. Sir, it is not 
realized by the Finance Minister that during 
recent years monetary liquidity has expanded 
by approximately 60 per cent since the end of 
March 1976. The people who had got 
additional sources had not, so far, created 
pressure on the "ommodity market. There is 
possibility of a large speculation in the 
commodity market this year as a result of 
these Budget proposals. Sir, may I submit that 
right now we are sitting on an inflationary 
volcano? When it erupts, the nation will find 
itself completely unprepared. You will kindly 
notice that this disturbing feature is 
acknowledged at page 43, paragraph 6.23 of 
the Economic Survey.    After    discussing 
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[Shri  Narasingha  Prasad  Nanda] the   
monetary   policy   and   the   credit policy it 
is stated therein, 1 quote: 

"From the foregoing account of the 
monetary and credit developments in the 
economy during the current year, it is 
reasonable to conclude that the situation 
that is emerging contains certain risks for 
sustaining growth with price stability." 

Sir, the Finance Minister intends to punish 
the urban poor the lower middle class and the 
middle class because of their critical attitude t 
wards his ideological predilections. Otherwise 
one fails to understand the rationale behind 
this heavy dose of taxation on every 
conceivable item of domestic consumption— 
-coa., gas,* kerosene, match-box, soap, tooth 
paste, tooth brush and what not—in addition 
to petrol and diesel, thus increasing even the 
cost of transportation and seriously affecting 
mobility and travel of the people. Has he 
realised that as a result of these Budget 
proposals, the domestic or the household 
expenditure in every family is bound to 
increase by a minimum of 10 to 13 per cent, 
causing financial hardship to every section of 
the people—whether urban or rural? Some 
people have projected this Budget as a 
confrontation between the urban middle class 
and the rural rich. I do not take it as that. This 
Budget tries to punish both the urban poor 
and the rural poor. Since these points have 
been discussed in detail by some of my 
predecessors, 1 am not trying to establish my 
point with reference to statistics or facts. But 
the fact remains that the way these tax pro-
posals have been brought and the way these 
will afliect the domestic expenditure, I would 
submit, are bound to break the bones of every 
family, whether urban or rural. The Finance 
Minister has taken an incalculable risk by 
resorting to deficit financing.     I am not 
personally 

opposed to deficit financing. I a&_ aware that 
in a developing country or an under-
developed country- deficit financing may be 
necessary for growth and development of the 
economy. But as I shall presently show, here 
resorting to deficit financing is practically 
affecting, our entire economy and our whole 
economy is likely to crash. His predecessor 
Mr. H. M. Patel, also did the same thing 
against the declared policy of the Janata 
Party. You will notice that from a three-figure 
budgetary deficit of Rs. 134 crores in 1976-
77, this deficit has risen to a four-figure 
deficit of Rs. 1134 crores in 1977-78 and to 
Rs. 1348 crores in 1978-79 and now is rising 
to Rs. 1355 crores at this stage of presenting 
the Budget proposals. We do not know to 
what amount it will reach by the time the 
Revised Estimates are placed before 
Parliament, T would very respectfully submit, 
Sir, that it is not a sound policy of financial 
management, x wiH briefly give some of the 
reasons for this. This comfortable food stock 
of 20 million tonnes primarily as a result of 
two consecutive good monsoons is not a 
stabilising factor for such a course. Second-ly; 
we are fast eating into the comfortable foreign 
exchange reserve, its growth rate slowing 
down. Thirdly, it is not realised at what cost 
the short-sighted short-term demand and 
supply policy is being pursued without any 
regard or consideration of its long-term 
implications for domestic production. Four-
thly, it is not realised how the significant 
increase in liquidity of the system mig,ht 
cause a collapse of the economy because of 
the inherent threat of an explosive nature 
involved in it. 

Sir, the aulty price policy is illustrated by 
the consumer price index rising by 4.4 per 
cent whereas the prices of primary articles 
have considerably  gone  down. 
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Sin, the Finance Minis-r should have made 
an earnest attempt to close the gap between 
the Janata Party's profession and performance 
on the question of employment. What do we 
notice? We notice as a fact that from 9.3 
millions at the end of 1975 in the live 
registers of employment the figure has risen to 
12.33 millions at the end of October, 1978, a 
14.1 per cent. increase, not to speak of the 
millions unemployed in the rural India. 

Sir, decline in export performance which is 
almost negative, decline in capital formation, 
decline in coal mining and steel production, 
decline in production of transport equipment, 
sugar mill machinery, sewing machines and 
wagon building should have caused concern 
and the Finance Minister ought to have done 
something to restore vigour and health to 
thase sectors of economy including the huge 
number of sick mills. 

Sir, I will conclude my observation on  this  
Budget  with  only  one  more remark.    Mr.  
Mohammad  Ali Jinnah became  the  leader   
of   the      Muslim community without ever 
reading      a page from the holy koran and     
Mr. Charan  Singh is now a kisan leader 
without   ever  having  cultivated      an inch of 
land.   And through this Budget he is trying to 
take political postures by showing some 
concessions to 17 per cent,   of the 
agriculturists     at the rate of 10 per cent per 
kilo of fertilisers  and wants to parade himself 
as one of the great kisan leaders. It is  
unfortunate that   agriculturists  are moved  by 
this  small  concession  and are seeing a great 
philosophy into the present  Budget     
proposals      brought forth by him.    As I said, 
this deficit financing   and   the   inherent   
built-in Il   per   cent,   inflationary   spiral   
contained  in   the   Budget   proposals   and 
the heavy burden cast on the middle class and 
the lower middle class      is likely to bring a 
collapse not only of our economy but also of 
this      Gov-vernment.    I think the Finance 
Min- 

2175 RS—8. 

ister should take a warning from   Jil these 
economic trends 

SHRI L. R. NAIK; Mr. Vice-Chai. -man, 
Sir, I rise to make certain observations on the 
General Budget introduced by the Deputy 
Prime Minister of India and Finance Minister. 
I have heard with rapt attention many of the 
speakers in this august House and what seems 
to .rne is, except perhaps Mr. Nanda, they 
have lost sight of the ambition of the Finance 
Minister, Cbauahari Charan Singh. In order to 
appreciate this premise of mine, I would like 
to remind this House about the days of the 
kisan rally. 

It is known to the world that there was a big 
tussle    between the Prim J Minister of India 
and the then Home Minister  of India,  
Chaudhari  Cha Singh, and what happened as a 
resuH of  that  tussle  was  that     Chaudhari 
Charan  Singh had resigned as  Home 
Minister.    But  subsequently   he  tried his 
best to come   "Gack again to the office which 
he had lost.TJnfortunatc-ly  Or fortunately for 
him, though he could not get the Home 
Ministry, he has been able to secure the  
Finance Ministry  and  he     knows     on    
what strength and whose support he could 
manage a  come-back to the  Cabinet. 
Everybody  knows that for this  purpose he had 
recently held a big Kisan rally   under  his  
hegemony.     Several thousands,  perhaps 
lakhs,  of    people from all over India came 
and attended that rally.  I had also occasion to 
attend the rally and I Know some of my 
friends from    Karnataka—though their 
number is not much they were not less than 50 
to 60—who also  attended the rally.    I know 
personally some of those     50—60     kisans     
who came  and  their     background.    I  am 
sure the other kisans who attended it would   
also   have   the  same  types  of background—
those   who      came   from other parts  of the     
country.  I know that these 50—60 kisans were 
all well-to-do  people; they were all rich peo-
ple; they were all people who "nad in their 
hands all the benefits that have been   given   
as   a   result  of  whatever 
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measures that have been undertaken 
since our Independence Day. They 
have exploited the poorer sections of 
tne villages, today they hoxd very 
important positions. It is they who 
are the village panchayat presidents, 
who are the village panchayat mem 
bers, who are directors of co-opera 
tive societies, who are directors of 
spinning mills, who are directors oi 
co-operative banks and industrial 
banks. All such people had attended 
that rally and it is for this reason, 
Sir, that I would like to say that the 
rally was not a rally of kisans as we 
understand its meaning in the ordi 
nary parlance but it was a rally ot 
the well-to-do people, the rural rich 
who attended that rally, and it is on 
the strength of that that the Finance 
Minister has claimed the hegernp ty 
of all kisans in the" "country. That is 
the trick he has played and, perhaps, 
to a large extent he has been succes 
sful. Therefore, he is very 
much obliged to such a cate 
gory of people from the rural areas. 

Now, Sir. if we exam J lie a 6 pm.   
model   village   of.   say,      one 

hundred families, wiiut <l 1 we find 
ther3? Not more th- n five or six families 
control the whole village economy and the 
rest are either belonging to the backward 
classes or the scheduled castes and the 
scheduled tribes, or are small holders or the 
marginal holders or the landless labourer-: 
and people like tbat. Amongst them also, we 
find the bonded labou^rs. This is the structure 
of our villages. If we examine the whole 
'structure of this Budget, what has been aimed 
at by Chau-dhary Charan Singh is to re-pay 
the debt he owes to those kisans who are the 
so-called rural rich, oh whose strength he ha- 
managed to come to the office he holds. If we 
examine the whole thing, it is very clear, The 
Budget speech of the hon. Finance Minister 
goes on from page to page. Perhaps, this is 
one of the longest speech ever made in the 
Parliament of our country. He begins his 
soeech by telling us what the objectives are 

on which he has based the whole structure of 
tha Budgat proposals ne has introduced. He 
has said that tne first objective is to remove 
disparities in incomes. Very good. Nobody 
can find fault with that. We want these 
disparities to be removed. Now, coming to the 
village level, what do we find? As I taid. you, 
in IOO families in a village, there are five or 
six families who keep tractors and have so 
many other types of facilities, wno use 
organic manure and things like that. It is these 
people who own the plantations and all other 
kinds of commercial crops. Now, as against 
these five or six families, the rest are in 
doldrums. There is so much dis-nq ' i ty  in the 
incomes cf these rich, families and the rest. 
The Finance Minister himself has stated very 
recently, while addressing the Jndwit-vif>s 
Ro^rd meeting, that the whole riches of this 
countrv are controlled bv 10 per cent people 
who belong to the upper crust of society. 

THE VICE-CHAIRMAN: (SHRI SHYAM 
LAL YADAV): Kindly be brief. 

SHRI L. R. NAIK: All right. I will tr-r to 
be brief. 

Now, Sir, the second objective which he has 
stated is that he wants to increase production 
and consequently remove poverty. The third 
objective he has stated is the removal of 
unemolovment and under employment. 
Nobody can find fault with these thines. The 
question is, the taste of the pudding lies in its 
eating. Have the Budget provisions been made 
conducive to bring about such a situation in 
the country I would like to ask the Finance 
Minister to nv mo a straight answer to this 
question of mine. I am sure it is not possible 
for him to give it. 

Take, for instance, the rural economy 
todav. Many of my friends have snoken about 
the land reforms laws. Recently, the Planning 
Commission appointed the Raj Krishna 
Committee to go into this matter of land 
reforms and find out t0 what extent it has been 
possible to distribute lands 
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evenly so that disparities in incomes could  be 
reduced considerably.    Now what has Shri Raj 
Krishna said?    He has   made  certain  good  
observations. The nrst one is that there is 
almost a failure of the land reforms laws    in 
the country,   and he has also suggested a 
remedy.   The remedy is that henceforward 
whatever laws are enacted xegarding the land      
reforms,      they should  all   be  placed  in  the      
Ninth Schedule to the  Constitution  so that 
they could be kept  beyond the purview  of the  
civil  courts.    Now,  Sir, everybody   knows  
that   there   are   as many as 77 such 
enactments     which have been placed in the 
Ninth Schedule.    My   own   State   of   
Karnataka has placed their land reforms laws in 
the  Ninth  Schedule.        But  what  is 
happening   there,   I   know  personally 
because I had an occasion to serve as a member 
of the land tribunal at the taluka  level  and  I  
know how      the implementation does  on.    
We   have seen,   under  the  dynamic   
leadership 01 our Chief Minister, aa doubt, 
every offort has been made and every en-
couragement   has   been   given   to   the 
tribunals to see that all surplus land is  
declared.    And it has been distributed.     Out  
of  the   surplus  land,   50 per cent must go to 
the     Scheduled Castes and the remaining 50 
per cent must go to the landless labourers ir-
respective   of   caste   of   creed.      But what 
happened?     The   Raj  Krishna Committee 
itself  says that there are as many as 27,000 
writ petitions pending  in   all   the  High   
Courts   cf  this country. 

THE VICE-CHAIRMAN (SHRI SHYAM 
LAL YADAV): Finish please. 

SHRI L. R. NAIK: I must do some justice. 
Otherwise, what is hap-pening in mv case? 
Always I am taken as the last man. 

THE VICE-CHAIRMAN (SHRI SHYAM 
LAL YADAV): You are not the last man. 
The debate will continue the next day also. 

SHRI L. R. NAIK: 1 mush give vent to my 
views. I represent the Scheduled  Castes  and  
the  Scheduled 

Tribes people and the down-trodden people 
of this country, and I must say something 
about this kulak's Budget. He should not go 
scot-free. That is what I am urging. I must be 
allowed to say something  about these things. 

THE     VICE-CHAIRMAN       (SHRI 
SHYAM LAL YADAV):       Yes, Yes. 

SHRI L. R. NAIK: 1 was speaking about 
land reforms. What is happening? Even in 
Karnataka where we have an enlightened 
Government to implement land reform laws, 
there arc 11,000 writ petitions pending in the 
High Court. Why are they not being disposed 
of. I have asked several questions to Shanti 
Bhushanji about it. I asked him what 
measures he would take. He has not suggested 
any concrete measures. But I have asked 
another quesion to him. I have asked him: 
How many High Court Judges are there in this 
country? He replied that they were about 500. 
I asked: Out of ihe 500 High Court Judges, 
how many of them belong to the Scheduled 
Castes and the Scheduled Tribes? Do you 
know tbe answer, Sir? He said that only four 
Scheduled Caste Judges were to be found. 
And how many from tlie Scheduled Tribes? 
None. Sir, everybody knows that the 
implementation of the land reform laws 
depends upon the personal philosophy and 
attitude of a Judge, And if the Judge comes 
from a higher caste of the society, he will 
have absolutely no idea about what is 
happening to the millions of the people in the 
country. And that is why it has not been 
possible to dispose of all these cases. This is 
happening in other cases also and other State 
also. 

Sir, the land has been declared surplus.    First it 
was said that the land dealared   as   surplus   
was   20   million acres.     And  now     
subseqently,     the Budget speech say^ that it is 
46 Iakh acres.      What  is this?     Whose figure 
have  we  to  take     as  correct?     The »   
Minister of Agriculture says that there j   is 
about 20 lakh acres of surplus land. •   If this 20 
lakh acres of surplus land 


